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NHRC flags ‘violation’ of

human rights in Sandeshkhali

In a spot inquiry into the Sandeshkhali case in
West Bengal, the National Human Rights
Commission (NHRC) has flagged “several
instances of atrocities”, saying it indicates that
there was a “violation of human rights” due to
“negligence” in the prevention of such incidents.
The NHRC, in its report, also observed that the
“pervasive fear of reprisal, coupled with the
power dynamics at play, acted as a formidable
barrier”, preventing individuals from voicing
their grievances. The panel has sought an action
taken report within eight weeks from the
government of West Bengal, the NHRC said.
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‘Tnquiry points to ‘violation' of

human rights in Sandeshkhali’

In a spot inquiry into the Sandeshkhali case in
West Bengal, the National Human Rights
Commission (NHRC) has flagged “several
instances of atrocities”, saying it indicates that
there was a “violation of human rights” due to
“negligence” in the prevention of such incidents.
The NHRC, in its report, also observed that the
“pervasive fear of reprisal, coupled with the
power dynamics at play, acted as a formidable
barrier”, preventing individuals from voicing
their grievances. The panel has sought an action
taken report within eight weeks from the
government of West Bengal, the NHRC said. e
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‘Spot inquiry points to ‘violation” of human rights’

Sandesl_iklhaﬁ incident

PNS B NEW DELHI

In a spol inquiry into the
Sandeshkhali case in Wesl
Bengal, the NHRC has flagged
“several instances ol atrocilies”,
saying it indicates that there
was a 'violation of human
rights” due lo "negligence” in
the prevention of such inci
dents.

The Nalional Human Rights
Commission (NHRC), in ils
report, also observed that the
"pervasive fear of reprisal, cou-
pled with the power dynamics
at play, acted as a formidable
barrier”, preventing individu-
als from voicing their griev-
dNCes.

The rights panel has made
several recommendations and
sought an action taken report
(ATR) within eight weeks on
each ol the recommendations
made therein from the govern-
ment of West Bengal, the
NHRC said in a statemenl on
Saturday.

“The Commission's spot
inquiry has revealed several
inslances of alrocities inflicted

upon the victims, which clear-
ly demonstrate, prima facie,
that there was a violation of
human rights due to negligence
in the prevention of such vio-
lation or abatement thereof by
the public servant,” it said.

The report has been
uploaded on the NHRC web-
site for "wider dissemination of
information,” the statement
said.

The Commission has sent
its spot inquiry report to the
chief secretary and DGP, West
Bengal for submilling the

'#_r ; )y

ATR.

The NHRC report made an
observation that the "atmos-
phere due to the atrocities by
the alleged accused persons
rendered the victims silent”,
and intimidation, and terror
made them "reluctant to seek
justice'.

This "climate of terror” not
only “perpetuates the cycle of
abuse” bul also underscores
the urgent need to create a sale
and supportive environment
for victims to "break free from
the shackles of silence', it has

observed.

The rights panel has also
made an observation that the
"atmosphere of fear” not only
affects the victims but also has
a "negalive impacl” on the
growlﬂ and health of the chil-
dren who constantly witness
the ordeals of their parents al
the hands of these alleged
accused.

On February 21, the NHRC
had taken suo motu cogni-
sance of print and electronic
media reports that in
Sandeshkhali, North 24th
Paragana, "innocent and
impoverished women have
been harassed and sexually
assaulted by a group of local
gang of a political person”.

As a result, for the last few
days, local villagers had start-
ed protesting, seeking appro-
priate legal action againsl the
"perpetrators of horrific crimes
indulged by various goons
and anti-social elements, when
the local administration failed
to take appropriate legal action
against the perpetrators of
c?ime." it uddzd d
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NHRC flags human rights violations in Sandeshkhali

PIONEER NEWS SERVICE m
NEW DELHI

he National Human Rights

Commission (NHRC) has
flagged, "numerous instances of
atrocities,” suggesting a clear
“violation of human rights”
in Sandeshkhali in West Bengal
due to “neglect” in preventing
such occurrences,
The NHRC report following a
spot inquiry into the incident
also noted that the “wide-
spread fear of retaliation, com-
pounded by existing power
dynamics, acted as a significant
obstacle,” hindering individu-
als from expressing their griev-
ances,
The rights panel has put for-
ward several recommendations
and has requested an action
taken report (ATR) within
eight weeks on each recom-
mendation from the West
Bengal government, as stated in
a statement released by the
NHRC on Saturday.

“The Commission’s spot
inquiry has revealed several
instances of atrocities inflicted
upon the victims, which clear-
ly demonstrate, prima facie,
that there was a violation of
human rights due to negligence
in the prevention of such vio-
lation or abatement thereof by
the public servant,” it said.
The Commission has sent its
spot inquiry report to the chiet
secretary and DGP, West
Bengal for submitring the ATR.
The NHRC report made an
observation that the “atmos-
phere due to the atrocities by
the alleged accused persons
rendered the victims silent”,
and intimidation, and terror
made them “reluctant to seek
justice”.

This “climate of terror” not only
“perpetuates the cycle of abuse”
but also underscores the urgent
need to create a safe and sup-
portive environment for vic-
tims to “break tfree from the
shackles of silence”, it has

observed.

The rights panel has also made
an observation that the “atmos-
phere of fear” not only affects
the victims but also has a “neg-
ative impact” on the growth
and health of the children who
constantly witness the ordeals
of their parents at the hands of
these alleged accused.

On February 21, the NHRC
had taken suo motu cognisance
of print and electronic media
reports that in Sandeshkhali,
North 24th Paragana, “inno-
cent and impoverished women
have been harassed and sexu-
ally assaulted by a group of
local gang of a political person”.
Asa result, for the last few days,
local villagers had started
protesting, sueking appropriate
legal action against the “per-
petrators of horrific crimes
indulged by various goons and
anti-social elements, when the
local administration failed to
take appropriate legal action
against the perpetrators of

crime;” it added.

In addition to seeking reports
from the state government,
the Commission, considering
the gravity of the situation, had
deputed an investigation team
for a spot inquiry, headed by
one of its members,

“In response, thereto, the DG
and IGP, West Bengal vide
communication dated
29.02.2024, revealed that a
total of 25 cases were registered
among which seven cases were
on alleged complaints of a sex-
ual offence against women and
24 accused persons were arrest-
ed”, it said. Efforts were also
being made to arrest the
absconding perpetrators of the
crime. The overall situation of
the entire Sandeshkhali police
station area and Nazat police
station area was described to be
“well under control”

The NHRC investigation team
found that there is a need to
“uproot the tear” of these per-
sons from the hearts of the vic-

tims to enable them to live their
normal lives with their families
and gain the confidence to
live in society with dignity
and pride.

It is the duty of the district
authorities, being arms of a
welfare state, to take consistent
measures to instil confidence in
the residents of the area in gen-
eral, and victims in particular,
so that others who have been
victims of crimes may come
forward and file their com-
plaints, the statement said.
The NHRC, in its statement,
said ifs team also interacted
with the police and adminis-
tration at Sandeshkhali and
requested for further infor-
mation, “but despite reminders,
no reply has been given to date”,
The recommendations given by
the NHRC team include “rein-
stating trust in the rule of law
and confidence in authorities”
and ensuring witness protec-
tion and redressal of griev-
ances.
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NHRC flags ‘violation’ of

human rights in Sandeshkhali

In a spot inquiry into the Sandeshkhali case in
West Bengal, the National Human Rights
Commission (NHRC) has flagged “several
instances of atrocities”, saying it indicates that
there was a “violation of human rights” due to
“negligence” in the prevention of such incidents.
The NHRC, in its report, also observed that the
“pervasive fear of reprisal, coupled with the
power dynamics at play, acted as a formidable
barrier”, preventing individuals from voicing
their grievances. The panel has sought an action
taken report within eight weeks from the
government of West Bengal, the NHRC said.
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NHRC flags human rights violations in Sandeshkhal

PIONEER NEWS SERVICE ®
NEW DELHI

he National Human Rights

Commission (NHRC) has
tlagged, “numerous instances of
atrocities,” suggesting a clear
“violation of human rights”
in Sandeshkhali in West Bengal
due to “neglect” in preventing
such occurrences.
The NHRC report following a
spot inquiry into the incident
also noted that the “wide-
spread fear of retaliation, com-
pounded by existing power
dynamics, acted asa significant
obstacle,” hindering individu-
als from expressing their griev-
ances.
The rights panel has put for-
ward several recommendations
and has requested an action
taken report (ATR) within
eight weeks on each recom-
mendation from the West
Bengal government, as stated in
a statement released by the
NHRC on Saturday.

“The Commission’s spot
inquiry has revealed several
instances of atrocities inflicted
upon the victims, which clear-
ly demonstrate, prima facie,
that there was a violation of
human rights due to negligence
in the prevention of such vio-
lation or abatement thereof by
the public servant,’ it said.
The Commission has sent its
spot inquiry report to the chief
secretary and DGP, West
Bengal for submitting the ATR.
The NHRC report made an
observation that the “atmos-
phere due to the atrocities by
the alleged accused persons
rendered the victims silent”,
and intimidation, and terror
made them “reluctant to seek
justice”

This “climate of terror” not only

“perpetuates the cycle of abuse”
but also underscores the urgent
need to create a safe and sup-
portive environment for vie-
tims to “break free from the
shackles of silence”, it has

observed.

The rights panel has also made
an observation that the “atmos-
phere of fear” not only affects
the victims but also has a “neg-
ative impact” on the growth
and health of the children who
constantly witness the ordeals
of their parents at the hands of
these alleged accused.

On February 21, the NHRC
had taken suo motu cognisance
of print and electronic media
reports that in Sandeshkhali,
North 24th Paragana, “inno-
cent and impoverished women
have been harassed and sexu-
ally assaulted by a group of
local gang of a political persorr”.
Asaresult, for the last few days,
local villagers had started
protesting, seek_ing appropriate
legal action against the “per-
petrators of horrific crimes
indulged by various goons and
anti-social elements, when the
local administration failed to
take appropriate legal action
against the perpetrators of

crime,” it added.

In addition to seeking reports
trom the state government,
the Commission, considering
the gravity of the situation, had
deputed an investigation team
for a spot inquiry, headed by
one of its members.

“In response, thereto, the DG
and IGP, West Bengal vide
communication dated
29.02.2024, revealed that a
total of 25 cases were registered
among which seven cases were
on alleged complaints of a sex-
ual offence against women and
24 accused persons were arrest-
ed”, it said. Efforts were also
being made to arrest the
absconding perpetrators of the
crime. The overall situation of
the entire Sandeshkhali police
station area and Nazat police
station area was described to be
“well under control”.

The NHRC investigation team
found that there is a need to
“uproot the fear” of these per-
sons from the hearts ot the vie-

tims to enable them to live their
normal lives with their families
and gain the confidence to
live in society with dignity
and pride,

It is the duty of the district
authorities, being arms of a
welfare state, to take consistent
measures to instil confidence in
the residents of the area in gen-
eral, and victims in particular,
so that others who have been
victims of crimes may come
forward and file their com-
plaints, the statement said.
The NHRC, in its statement,
said its team also interacted
with the police and adminis-
tration at Sandeshkhali and
requested for further infor-
mation, “but despite reminders,
no reply has been given to date’”.
The recommendations given by
the NHRC team include “rein-
stating trust in the rule of law
and confidence in authorities”
and ensuring witness protec-
tion and redressal of griev-
ances.
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NHRC flags ‘violation’ of

human rights in Sandeshkhali

In a spot inquiry into the Sandeshkhali case in
West Bengal, the National Human Rights
Commission (NHRC) has flagged “several
instances of atrocities”, saying it indicates that
there was a “violation of human rights” due to
“negligence” in the prevention of such incidents.
The NHRC, in its report, also observed that the
“pervasive fear of reprisal, coupled with the
power dynamics at play, acted as a formidable
barrier”, preventing individuals from voicing
their grievances. The panel has sought an action
taken report within eight weeks from the
government of West Bengal, the NHRC said.
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‘Spot inquiry points to ‘violation” of human rights’

Sandesl_iklhaﬁ incident

PNS B NEW DELHI

In a spol inquiry into the
Sandeshkhali case in Wesl
Bengal, the NHRC has flagged
“several instances ol atrocilies”,
saying it indicates that there
was a 'violation of human
rights” due lo "negligence” in
the prevention of such inci
dents.

The Nalional Human Rights
Commission (NHRC), in ils
report, also observed that the
"pervasive fear of reprisal, cou-
pled with the power dynamics
at play, acted as a formidable
barrier”, preventing individu-
als from voicing their griev-
dNCes.

The rights panel has made
several recommendations and
sought an action taken report
(ATR) within eight weeks on
each ol the recommendations
made therein from the govern-
ment of West Bengal, the
NHRC said in a statemenl on
Saturday.

“The Commission's spot
inquiry has revealed several
inslances of alrocities inflicted

upon the victims, which clear-
ly demonstrate, prima facie,
that there was a violation of
human rights due to negligence
in the prevention of such vio-
lation or abatement thereof by
the public servant,” it said.

The report has been
uploaded on the NHRC web-
site for "wider dissemination of
information,” the statement
said.

The Commission has sent
its spot inquiry report to the
chief secretary and DGP, West
Bengal for submilling the
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ATR.

The NHRC report made an
observation that the "atmos-
phere due to the atrocities by
the alleged accused persons
rendered the victims silent”,
and intimidation, and terror
made them "reluctant to seek
justice'.

This "climate of terror” not
only “perpetuates the cycle of
abuse” bul also underscores
the urgent need to create a sale
and supportive environment
for victims to "break free from
the shackles of silence', it has

observed.

The rights panel has also
made an observation that the
"atmosphere of fear” not only
affects the victims but also has
a "negalive impacl” on the
growlﬂ and health of the chil-
dren who constantly witness
the ordeals of their parents al
the hands of these alleged
accused.

On February 21, the NHRC
had taken suo motu cogni-
sance of print and electronic
media reports that in
Sandeshkhali, North 24th
Paragana, "innocent and
impoverished women have
been harassed and sexually
assaulted by a group of local
gang of a political person”.

As a result, for the last few
days, local villagers had start-
ed protesting, seeking appro-
priate legal action againsl the
"perpetrators of horrific crimes
indulged by various goons
and anti-social elements, when
the local administration failed
to take appropriate legal action
against the perpetrators of
c?ime." it uddzd d
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‘Gangrapes at TMC office’> NHRC
submits report on Sandeshkhali

Police told victims to compromise with perpetrators: Report

RAVIK BHATTACHARYA
KOLKATA, APRIL13

WOMEN ALLEGEDLY gangraped
ataTrinamool Congress(TMC)of-
fice, victims told by policeto reach
acompromise with perpetrators,
younggirlssent away from the vil-
lage to keep them safe — the
National Human  Rights
Commission (NHRC) has made
grave allegationsinitsinquiry re-
porton the Sandeshkhaliincident,

The report was prepared by

the rights body after it took suo
motu cognisance of the allega-
tions,and is basedonavisittothe
West Bengal village and conver-
sationswith alleged victims. Ithas
been submitted to the Chief
Secretaryand DGP of West Bengal
tosubmit an action-taken report,
withacopymarked tothe Central
Bureau of Investigation (CBI).

The TMC called the NHRC a
"frontal organisation” of the BJP
and said the report has been pre-
pared at the party office.

The report lists Shibu Prasad

e NHRC submits Sandeshkhali report

Sandeshkhali, with women res-
identsalleging his associates had
been sexually harassing them for
years. The women said they felt
confident to speak since his in-
fluence had waned.

After 55 days on the run,
Shahjahan was arrested by the
Bengal police on February 29.
The probe into complaints has
been handed to the CBI, on the
directions of the Calcutta High
Court.

States the NHRC report; “One
of the women disclosed before
the NHRC team that about ayear
back, she was raped two-three
times by Hazra and Sardar. Even
now, she is not willing to report
the rape to the police out of fear
of these accused persons and so-
cial stigma. She disclosed the in-
cidenttoher husband, whowent
to the party office. But he was
beaten up by the accused and,
out of fear, he went to Bengaluru
toearn alivelihood.”

“Another woman disclosed
before the NHRC team thatin the
winter of 2022-2023, her hus-
band was forcefully picked up by
associates of the accused and
madetoworkinthe cold till 2 am.

When she went to the party of-
fice looking for him, she was
touched inappropriately... After 3-
4 days, she was called to the party
office and gangraped by Hazra
and Gazi. The next day, she went
to the police station, where she
was advised to go to the accused
and compromise. After the arrival
of the National Commission of
Women, she was able to get her
case registered against the ac-
cused after a gap of more than a
year,” the report states.

“One of the victims revealed
that tosafeguard her adolescent
girls due to the unsafe environ-
ment for young women and
girls, she had tosend them to live
with relatives in another loca-
tion. It has also been brought to
the notice of the team that many
more (families) have sent their
young girls to other places for
their safety,” the report states.

“Almost every victim hastold
the NHRC team that the police
did not respond to their com-
plaints against Hazra, Sardar,and
their associates. Shockingly, they
were advised to approach the ac-
cused or their patron Shahjahan
directly and seek a compro-

Hazra, Uttam Sardar and Amir
Ali Gazi, close associates of sus-
pended TMC strongman Sheikh
Shahjahan, as the main accused.
The three, as well as Shahjahan,
are currently under arrest.
Shahjahan first made head-
lines in the beginning of January
when an Enforcement Directorate
(ED)team, which had gone tocon-
duct searches at his residence,
cameunder attack by his support-
ers. He went on the run, and a
month later, protests erupted in
CONTINUEDONPAGE2

mise,” it states.

It further states that women
were called to the TMC office by
the accused “on the pretext of
party meetings and meetings of
self-help groups™.

“The young and good-look-
ing women were specifically tar-
geted. They were taken inside
the room at TMC office at
Sandeshkhali and were sexually
exploited/gangraped. Other
women were engaged in work
such as making food, cleaning
the office and cleaning the
ponds, etc,” the report states,
adding that the women re-
frained from reporting the
events due to the fear of TMC
leaders and social stigma.

When contacted, TMC state
general secretary Kunal Ghosh
said over the phone: “The report
has basically been written in the
BJP party office. Such organisa-
tions have now become frontal
organisations of the BJP. We
don’t believe in such reports.”

Bengal's minister of state for
health and family welfare,
Chandrima Bhattacharya, said
she “will not comment until |
have seen the report”,
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‘Gangrapes at TMC office’: NHRC
submits report on Sandeshkhali

Police told victims to compromise with perpetrators: Report

RAVIKBHATTACHARYA
KOLKATA, APRIL13

WOMEN ALLEGEDLY gangraped
ataTrinamool Congress({TMC) of-
fice, victims told by policetoreach
acompromise with perpetrators,
young girls sent away from the vil-
lage to keep them safe — the
National Human Rights
Commission (NHRC) has made
grave allegations inits inquiry re-
portontheSandeshkhaliincident.

The report was prepared by

the rights body after it took suo
motu cognisance of the allega-
tions, and is based onavisit to the
West Bengal village and conver-
sations with alleged victims.lthas
been submitted to the Chief
Secretary and DGPof West Bengal
tosubmitan action-takenreport,
withacopy marked to the Central
Bureau of Investigation (CBI).

The TMC called the NHRC a
"frontal organisation” of the BJP
and said the report hasbeen pre-
pared at the party office.

The reportlists Shibu Prasad

e NHRC submits Sandeshkhali report

Sandeshkhali, with women res-
idents alleging hisassociates had
been sexually harassing them for
years. The women said they felt
confident to speak since his in-
fluence had waned.

After 55 days on the run,
Shahjahan was arrested by the
Bengal police on February 29.
The probe into complaints has
been handed to the CBI, on the
directions of the Calcutta High
Court.

States the NHRCreport: “One
of the women disclosed before
the NHRC team that about ayear
back, she was raped two-three
times by Hazra and Sardar. Even
now, she is not willing to report
the rape to the police out of fear
of these accused persons and so-
cial stigma. She disclosed the in-
cident to her husband, who went
to the party office. But he was
beaten up by the accused and,
out of fear, he went to Bengaluru
toearn alivelihood."

“Another woman disclosed
before the NHRC team that inthe
winter of 2022-2023, her hus-
band was forcefully picked up by
associates of the accused and
madetoworkin the cold till 2am.

When she went to the party of-
fice looking for him, she was
touched inappropriately... After 3-
4days, shewas called tothe party
office and gangraped by Hazra
and Gazi. The next day, she went
to the police station, where she
was advised to go to the accused
and compromise. After the arrival
of the National Commission of
Women, she was able to get her
case registered against the ac-
cused after a gap of more than a
year,” the report states.

“One of the victims revealed
that to safeguard her adolescent
girls due to the unsafe environ-
ment for young women and
girls, she had to send themto live
with relatives in another loca-
tion. It has also been brought to
the notice of the team that many
more (families) have sent their
young girls to other places for
their safety,” the report states.

“Almost every victim hastold
the NHRC team that the police
did not respond to their com-
plaints against Hazra, Sardar, and
their associates. Shockingly, they
were advised to approach the ac-
cused or their patron Shahjahan
directly and seek a compro-

Hazra, Uttam Sardar and Amir
Ali Gazi, close associates of sus-
pended TMC strongman Sheikh
Shahjahan, as the main accused.
The three, as well as Shahjahan,
are currently under arrest.
Shahjahan first made head-
lines in the beginning of January
whenan Enforcement Directorate
(ED)team, which had gone to con-
duct searches at his residence,
came under attack by his support-
ers. He went on the run, and a
month later, protests erupted in

CONTINUEDON PAGE 2

mise,” it states.

It further states that women
were called to the TMC office by
the accused “on the pretext of
party meetings and meetings of
self-help groups".

“The young and good-look-
ing women were specifically tar-
geted. They were taken inside
the room at TMC office at
Sandeshkhali and were sexually
exploited/gangraped. Other
women were engaged in work
such as making food, cleaning
the office and cleaning the
ponds, etc,” the report states,
adding that the women re-
frained from reporting the
events due to the fear of TMC
leaders and social stigma.

When contacted, TMC state
general secretary Kunal Ghosh
said over the phone: “The report
hasbasically been written in the
BJP party office. Such organisa-
tions have now become frontal
organisations of the BJP. We
don't believe in such reports.”

Bengal's minister of state for
health and family welfare,
Chandrima Bhattacharya, said
she “will not comment until |
have seen the report”.
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Sandeshkhali case points to human rights violations: NHRC

Ambika.Pandit@timesgroup.com

New Delhi: National Human Rights
Commission’s spot inquiry into the
violence in Sandeshkhali case has
revealed “several instances of atroc-
ities on victims"” that prima facie
show that there was violation of hu-
manrightsdueto“negligence inpre-
vention” of these incidents. The
commission has recommended an

impartial investigation into the
complaints by central agencies.
Noting that Calcutta high court
is already hearing Sandeshkhali
case, the NHRC will be seeking leave
of HC to intervene in the matter.
Asper theobservations in the re-
port based on a spot visit by a team
led by one of its members from the
commission between Feb 23-25 “the
atmosphere due to the atrocities by

the alleged accused persons ren-
dered the victims silent” and the “in-
timidation” and “terror created”
made them “reluctant to seek jus-
tice™.

The NHRC emphasised on the
need to “reinstate trust in the rule of
law and confidence in authorities"
and “uproot the fear” of these ac-
cused persons from the heartsof the
victims. The commission sought

district authorities instill confi-
dence so that others who have been
victims of crimes may come for-
ward and file their complaints.

The NHRC has recommended
the appointment of special rappor-
teurs to periodically report on the
situation in Sandeshkhali. Some of
the other recommendations include

“investigation of missing girls
and women from Sandehskhali; en-

suring witness protection and re-
dressal of grievances; counseling
and rehabilitation of victims of sex-
ual offences; returnof thelandto the
legitimate owners; operationalisa-
tion of Nationwide Emergency Re-
sponse System,”

The commission has sought an
action taken report on its recom-
mendations within eight weeks
from West Bengal govt.
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Several instances of

atrocities on victims in
Sandeshkhali: NHRC

Ambika.Pandit@timesgroup.com

New Delhi: National Human
Rights Commission’s spot in-
quiry into Sandeshkhali vio-
lence has revealed “several in-
stances of atrocities on vic-
tims” that prima facie show
there was violation of human
rights due to “negligence in
prevention” of these incidents.
NHRC has recommended an
impartial investigation by cen-
tral agencies.

Noting that the Calcutta
high court is already hearing
the Sandeshkhali case, NHRC
will be seeking leave of the HC
to intervene in the matter.

As per observations in the
report based on a spot visit bet-
ween Feb 23 and 25, “the at-
mosphere due to the atrocities
by the alleged accused rende-
red the victims silent” and the

“intimidation” and “terror
created” made them “reluctant
toseek justice”.

NHRC emphasised on the
need to “reinstate trust in the
rule of law and confidence in
authorities” and “uproot the
fear” of these accused persons
from the hearts of the victims.

It has recommended appo-

intment of special rapporteurs
to periodically report on the si-
tuation in Sandeshkhali. Some
of the other recommendations
include “investigation of mis-
singgirlsand women from San-
deshkhali; ensuring witness
protection and redressal of gri-
evances; counselling and reha-
bilitation of victims of sexual
offences; return of the land to
the legitimate owners.” It has
also sought an action taken re-

SEEKS CENTRAL PROBE

port on its recommendations
within eight weeks from West
Bengal govt.

According to the report,
“Villagers/victims faced as-
sault, threat, sexual exploita-
tion, land grabbing, and forced
unpaid labour;, and under the
given circumstances they were
compelled to seek livelihood
outside Sandeshkhaliregion.”

The NHRC statement also
mentioned the inquiry team
interacted with the police and
administration at Sandeshk-
hali and requested for further
information, “but despite re-
minders, no reply has been gi-
ven todate”.
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NHRC notice to state, DGP over death of 4 sewage workers

New Delhi: The NHRC has sent a notice to the government of the Supreme Court guidelines and NHRC advisory about the
and the police chief over reports of death of four people while | hazardous cleaning, within four weeks. The NHRC has taken
they were cleaning a sewage treatment plant without any “suo motu cognisance of a media report that four persons, died
protective gear in Mumbai. The commission said it has sought | of suffocation after inhaling toxic gases while cleaning a private
a report, which should include the status of the implementation | sewage treatment plant in a residential township in Virar area”.
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Sandeshkhali spot
inquiry shows ‘violation’
of human rights: NHRC

Directives to chief secy

NEW DELHI, DHNS

he National Human
I Rights Commission
(NHRC) on Saturday
said its spot enquiry in West
Bengal’s Sandeshkhali has
revealed “several instances
of atrocities inflicted upon
the victims”, which “clearly
demonstrate” that there was
a violation of human rights
due to negligence of the ad-
ministration.

It has asked the West Ben-
gal Chief Secretary to submit
an Action Taken Reportwith-
in eight weeks on each of the
recommendations made by
it, which includes reinstating
trust in the rule of law and
confidence in authorities,
counsellingand rehabilitation
of victims of sexual offences,
return of the land to the legit-
imate owners and investiga-
tion of cases of missing wom-
en/girls from Sandeshkhali.

According to the report
prepared by NHRC’s investi-
gation team, the atmosphere
in Sandeshkhali due to the
“atrocities by the alleged ac-
cused” rendered the victims
silent and reluctant to seek
justice.

The villagers and victims
who faced assault, threat,

# Reinstating trust
inrule of law

e Confidence | ® Counselling,
in authorities rehabilitation
of victims of

» Return of the land to legitimate owners | sexual offences

« Probe cases of missing women/girls

D

This climate of terror not only perpetuates the cycle
of abuse but also underscores the urgent need to
create a safe and supportive environment for victims

to break free from the shackles of silence.
- National Human Rights Commission

sexual exploitation, land
grabbing, and forced unpaid
labour were compelled toseek
livelihood outside Sandesh-
khali, NHRC stated in its re-
port, adding that the allega-
tions of denial of benefits of
stateand Union government’s
schemes such as old age pen-
sion, MGNREGA and public
distribution system are of a
deep concern.

“The pervasive fear of
reprisal, coupled with the
power dynamics at play, act-
ed as a formidable barrier,
preventing these individuals
fromvoicing their grievances.
This climate ofterror not only
perpetuatesthe cycle ofabuse
but also underscores the ur-
gent need to create a safe and
supportive environment for

victims to break free from the
shacklesofsilence,”the NHRC
said.

The NHRC stated that its
investigation team found
that there isa “need to uproot
the fear of these persons (ac-
cused) from the hearts of the
victims to enable them to live
their normal lives with their
families and gain the confi-
dence to live in society with
dignity and pride”.

“Itis the duty of the district
authorities being arms of a
welfare state to take consist-
ent measures to instil confi-
dence in the residents of the
areain general and victims in
particular so that others who
have been victims of crimes
may come forward and file
their complaints,” it said.
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NHRC gives
Bengal 8 weeks

ARITRA SINGHA / KOLKATA

National Human Rights
Commission (NHRC) on Sat-
urday sent a spot inquiry re-
port to the state government
and the state police regard-
ing the Sandeshkhali inci-
dent and has asked them to
file an action taken report
on 12 of its recommenda-
tions within eight weeks.
The report was sent
after the Calcutta High
Court on Wednesday or-
dered a court monitored CBI
probe in all the cases related
to Sandeshkhali.
CONTD. ON NATION

NHRC gives Bengal 8 weeks

Sandeshkhali in North 24 parganas has been in the
headlines since January 5 after Enforcement Direc-
torate (ED) officials were beaten up while they went to
raid suspended Trinamool Congress (TMC) leader
Shahjahan Sheikh’s house in connection to the multi-
crore ration distribution scam.

In February the women of Sandeshkhali started
protesting against sexual harassment and land grab
by Shahjahan and his associates.

An NHRC delegation led by Vijaya Bharathi
Sayani, visited the site on February 23 and stayed

there for two days, visited all the spots and had also
spoken with the local people.

“The villagers faced assault, threat, sexual exploita-
tion, land grabbing, and forced unpaid labour follow-
ing which several people were forced to leave the vil-
lage and stayed away from Sandeshkhali,” noted the
spot inquiry report of NHRC

The NHRC also mentions that several villagers
complained that they were not able to cast their votes
and unknown ‘miscreants’ voted on their behalf.

It also spoke of villagers' complaints against the po-
lice, saying that the police didn’t cooperate with the
villagers when they went to complain against Shahja-
han and his associates Shibaprasad and Uttam.

Meanwhile, following court’s order, CBI has issued
a press statement where the central agency has men-
tioned they have taken steps to comply with the orders
of the Court regarding complaints of crime against
women and land grabbing in Sandeshkhali.

“In pursuance of the order dated 10.04.2024 passed
by the Division bench of Calcutta High Court, CBI has
created a dedicated email D
"sandeshkhali@cbi.govin" on which the complaints
of the persons of Sandeshkhali, North 24 Parganas,
West Bengal regarding crime against women and
forcible grabbing of land may be lodged,” read the
statement.
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NHRC flags human rights violations in Sandeshkhali

PIONEER NEWS SERVICE m
NEW DELHI

he National Human Rights

Commission (NHRC) has
flagged, “numerous instances of
atrocities,” suggesting a clear
“violation of human rights”
in Sandeshkhali in West Bengal
due to “neglect” in preventing
such occurrences,
The NHRC report following a
spot inquiry into the incident
also noted that the “wide-
spread fear of retaliation, com-
pounded by existing power
dynamics, acted asa significant
obstacle,” hindering individu-
als from expressing their griev-
ances.
The rights panel has put for-
ward several recommendations
and has requested an action
taken report (ATR) within
eight weeks on each recom-
mendation from the West
Bengal government, as stated in
a statement released by the
NHRC on Saturday.

“The Commission’s spot
inquiry has revealed several
instances of atrocities inflicted
upon the victims, which clear-
ly demonstrate, prima facie,
that there was a violation of
human rights due to negligence
in the prevention of such vio-
lation or abatement thereof by
the public servant,” it said,
The Commission has sent its
spot inquiry report to the chief
secretary and DGP, West
Bengal for submitting the ATR.
The NHRC report made an
observation that the “atmos-
phere due to the atrocities by
the alleged accused persons
rendered the victims silent”,
and intimidation, and terror
made them “reluctant to seek
justice’.

This “climate of terror” not only
“perpetuates the cycle of abuse”
but also underscores the urgent
need to create a safe and sup-
portive environment for vic-
tims to “break free from the
shackles of silence”, it has

observed.

The rights panel has also made
an observation that the “atmos-
phere of fear” not only affects
the victims but also has a “neg-
ative impact” on the growth
and health of the children who
constantly witness the ordeals
of their parents at the hands of
these alleged accused.

On February 21, the NHRC
had taken suo motu cognisance
of print and electronic media
reports that in Sandeshkhali,
North 24th Paragana, “inno-
cent and impoverished women
have been harassed and sexu-
ally assaulted by a group of
local gang of a political person”.
As a result, for the last few days,
local villagers had started
rrotesting, secking appropriate
{cgal action against the “per-
petrators of horrific crimes
indulged by various goons and
anti-social elements, when the
local administration failed to
take appropriate legal action
against the perpetrators of

crime,” it added.

In addition to seeking reports
from the state government,
the Commission, considering
the gravity of the situation, had
deputed an investigation team
for a spot inquiry, headed by
one of its menbers,

“In response, thereto, the DG
and IGP, West Bengal vide
communication dated
29.02.2024, revealed that a
total of 25 cases were registered
among which seven cases were
on alleged complaints of a sex-
ual offence against women and
24 accused persons were arrest-
ed’, it said. Efforts were also
being made to arrest the
absconding perpetrators of the
crime. The overall situation of
the entire Sandeshkhali police
station area and Nazat police
station area was described to be
“well under control”

The NHRC investigation team
found that there is a need to
“uproot the fear” of these per-
sons from the hearts of the vic-

tims to enable them to live their
normal lives with their families
and gain the confidence to
live in society with dignity
and pride.

It is the duty of the district
authorities, being arms of a
welfare state, to take consistent
measures to instil confidence in
the residents of the area in gen-
eral, and victims in particular,
so that others who have been
victims of crimes may conie
forward and file their com-
plaints, the statement said.
The NHRC, in its statement,
said its team also interacted
with the police and adminis-
tration at Sandeshkhali and
requested for further infor-
mation, “but despite reminders,
no reply has been given to date”
The recommendations given by
the NHRC team include “rein-
stating trust in the rule of law
and confidence in authorities”
and ensuring witness protec-
tion and redressal of griev-
ances.
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NHRC flags human rights violations in Sandeshkhali

PIONEER NEWS SERVICE m
NEW DELHI

he National Human Rights

Commission (NHRC) has
flagged, “numerous instances of
atrocities,” suggesting a clear
“violation of human rights”
in Sandeshkhali in West Bengal
due to “neglect” in preventing
such occurrences,
The NHRC report following a
spot inquiry into the incident
also noted that the “wide-
spread fear of retaliation, com-
pounded by existing power
dynamics, acted asa significant
obstacle,” hindering individu-
als from expressing their griev-
ances.
The rights panel has put for-
ward several recommendations
and has requested an action
taken report (ATR) within
eight weeks on each recom-
mendation from the West
Bengal government, as stated in
a statement released by the
NHRC on Saturday.

“The Commission’s spot
inquiry has revealed several
instances of atrocities inflicted
upon the victims, which clear-
ly demonstrate, prima facie,
that there was a violation of
human rights due to negligence
in the prevention of such vio-
lation or abatement thereof by
the public servant,” it said,
The Commission has sent its
spot inquiry report to the chief
secretary and DGP, West
Bengal for submitting the ATR.
The NHRC report made an
observation that the “atmos-
phere due to the atrocities by
the alleged accused persons
rendered the victims silent”,
and intimidation, and terror
made them “reluctant to seek
justice’.

This “climate of terror” not only
“perpetuates the cycle of abuse”
but also underscores the urgent
need to create a safe and sup-
portive environment for vic-
tims to “break free from the
shackles of silence”, it has

observed.

The rights panel has also made
an observation that the “atmos-
phere of fear” not only affects
the victims but also has a “neg-
ative impact” on the growth
and health of the children who
constantly witness the ordeals
of their parents at the hands of
these alleged accused.

On February 21, the NHRC
had taken suo motu cognisance
of print and electronic media
reports that in Sandeshkhali,
North 24th Paragana, “inno-
cent and impoverished women
have been harassed and sexu-
ally assaulted by a group of
local gang of a political person”.
As a result, for the last few days,
local villagers had started
rrotesting, secking appropriate
{cgal action against the “per-
petrators of horrific crimes
indulged by various goons and
anti-social elements, when the
local administration failed to
take appropriate legal action
against the perpetrators of

crime,” it added.

In addition to seeking reports
from the state government,
the Commission, considering
the gravity of the situation, had
deputed an investigation team
for a spot inquiry, headed by
one of its menbers,

“In response, thereto, the DG
and IGP, West Bengal vide
communication dated
29.02.2024, revealed that a
total of 25 cases were registered
among which seven cases were
on alleged complaints of a sex-
ual offence against women and
24 accused persons were arrest-
ed’, it said. Efforts were also
being made to arrest the
absconding perpetrators of the
crime. The overall situation of
the entire Sandeshkhali police
station area and Nazat police
station area was described to be
“well under control”

The NHRC investigation team
found that there is a need to
“uproot the fear” of these per-
sons from the hearts of the vic-

tims to enable them to live their
normal lives with their families
and gain the confidence to
live in society with dignity
and pride.

It is the duty of the district
authorities, being arms of a
welfare state, to take consistent
measures to instil confidence in
the residents of the area in gen-
eral, and victims in particular,
so that others who have been
victims of crimes may conie
forward and file their com-
plaints, the statement said.
The NHRC, in its statement,
said its team also interacted
with the police and adminis-
tration at Sandeshkhali and
requested for further infor-
mation, “but despite reminders,
no reply has been given to date”
The recommendations given by
the NHRC team include “rein-
stating trust in the rule of law
and confidence in authorities”
and ensuring witness protec-
tion and redressal of griev-
ances.
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NHRC flags human rights violations in Sandeshkhali
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NEW DELHI

he National Human Rights

Commission (NHRC) has
flagged, “numerous instances of
atrocities,” suggesting a clear
“violation of human rights”
in Sandeshkhali in West Bengal
due to “neglect” in preventing
such occurrences,
The NHRC report following a
spot inquiry into the incident
also noted that the “wide-
spread fear of retaliation, com-
pounded by existing power
dynamics, acted asa significant
obstacle,” hindering individu-
als from expressing their griev-
ances.
The rights panel has put for-
ward several recommendations
and has requested an action
taken report (ATR) within
eight weeks on each recom-
mendation from the West
Bengal government, as stated in
a statement released by the
NHRC on Saturday.

“The Commission’s spot
inquiry has revealed several
instances of atrocities inflicted
upon the victims, which clear-
ly demonstrate, prima facie,
that there was a violation of
human rights due to negligence
in the prevention of such vio-
lation or abatement thereof by
the public servant,” it said,
The Commission has sent its
spot inquiry report to the chief
secretary and DGP, West
Bengal for submitting the ATR.
The NHRC report made an
observation that the “atmos-
phere due to the atrocities by
the alleged accused persons
rendered the victims silent”,
and intimidation, and terror
made them “reluctant to seek
justice’.

This “climate of terror” not only
“perpetuates the cycle of abuse”
but also underscores the urgent
need to create a safe and sup-
portive environment for vic-
tims to “break free from the
shackles of silence”, it has

observed.

The rights panel has also made
an observation that the “atmos-
phere of fear” not only affects
the victims but also has a “neg-
ative impact” on the growth
and health of the children who
constantly witness the ordeals
of their parents at the hands of
these alleged accused.

On February 21, the NHRC
had taken suo motu cognisance
of print and electronic media
reports that in Sandeshkhali,
North 24th Paragana, “inno-
cent and impoverished women
have been harassed and sexu-
ally assaulted by a group of
local gang of a political person”.
As a result, for the last few days,
local villagers had started
rrotesting, secking appropriate
{cgal action against the “per-
petrators of horrific crimes
indulged by various goons and
anti-social elements, when the
local administration failed to
take appropriate legal action
against the perpetrators of

crime,” it added.

In addition to seeking reports
from the state government,
the Commission, considering
the gravity of the situation, had
deputed an investigation team
for a spot inquiry, headed by
one of its menbers,

“In response, thereto, the DG
and IGP, West Bengal vide
communication dated
29.02.2024, revealed that a
total of 25 cases were registered
among which seven cases were
on alleged complaints of a sex-
ual offence against women and
24 accused persons were arrest-
ed’, it said. Efforts were also
being made to arrest the
absconding perpetrators of the
crime. The overall situation of
the entire Sandeshkhali police
station area and Nazat police
station area was described to be
“well under control”

The NHRC investigation team
found that there is a need to
“uproot the fear” of these per-
sons from the hearts of the vic-

tims to enable them to live their
normal lives with their families
and gain the confidence to
live in society with dignity
and pride.

It is the duty of the district
authorities, being arms of a
welfare state, to take consistent
measures to instil confidence in
the residents of the area in gen-
eral, and victims in particular,
so that others who have been
victims of crimes may conie
forward and file their com-
plaints, the statement said.
The NHRC, in its statement,
said its team also interacted
with the police and adminis-
tration at Sandeshkhali and
requested for further infor-
mation, “but despite reminders,
no reply has been given to date”
The recommendations given by
the NHRC team include “rein-
stating trust in the rule of law
and confidence in authorities”
and ensuring witness protec-
tion and redressal of griev-
ances.
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NHRC probe flags
rights violation in
Sandeshkhali case

Seeks action taken report in 8 weeks

New Delhi, April 13: In
a spot inguiry into the
Sandeshkhali case in
West Bengal, the NHRC
has flagged “several
instances of atrocities”,
saving it indicates that
there was a “violation of
human rights” due to
“negligence” in the pre-
vention of such incidents.
The National Human
Rights Commission, in its
report, also observed that
the “pervasive fear of
reprisal, coupled with the
power dynamics at play,
acted as a formidable bar-
rier”, preventing individ-
uals from voicing their
grievances.

The rights panel has
made several recommen-
dations and sought an
action taken report within
eight weeks on each of the
recommendations made
therein from the govern-
ment of West Bengal, the
MHRC =aid in a statement
on Saturday. “The commis-
sion’s spot inquiry has
revealed several instances
of atrocities inflicted upon
the victims, which clearly
demonstrate, prima facie,
that there was a violation
of human rights due to
negligence in the preven-

tion of such violation or
abatement thereof by the
public servant,” it said.

The report has been
uploaded on the NHRC
website for “wider dissem-
ination of information,”
the statement said.

The commission has sent
its spot inquiry report to
the chief secretary and
DGPE, Bengal for submit-
ting the ATR. The NHRC
report made an observa-
tion that “atmosphere due
to the atrocities by alleged
accused persons rendered
the victims silent”, and
terror made them “reluc-
tant to seek justice”.

This “climate of terror”
not only “perpetuates the
cycle of abuse™ but also
underscores the urgent
need to create a safe and
supportive environment
for vietims to “break free
from the shackles of
silence”, it has observed.

The rights panel has also
made an observation that
the “atmosphere of fear”
not only affects the victims
but also has a “negative
impact™ on the growth and
health of the children who
witness ordeals of their
parents at hands of these
alleged accused. — PTT
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NHRC flags human rights violations in Sandeshkhali

PIONEER NEWS SERVICE m
NEW DELHI

he National Human Rights

Commission (NHRC) has
flagged, “numerous instances of
atrocities,” suggesting a clear
“violation of human rights”
in Sandeshkhali in West Bengal
due to “neglect” in preventing
such occurrences,
The NHRC report following a
spot inquiry into the incident
also noted that the “wide-
spread fear of retaliation, com-
pounded by existing power
dynamics, acted asa significant
obstacle,” hindering individu-
als from expressing their griev-
ances.
The rights panel has put for-
ward several recommendations
and has requested an action
taken report (ATR) within
eight weeks on each recom-
mendation from the West
Bengal government, as stated in
a statement released by the
NHRC on Saturday.

“The Commission’s spot
inquiry has revealed several
instances of atrocities inflicted
upon the victims, which clear-
ly demonstrate, prima facie,
that there was a violation of
human rights due to negligence
in the prevention of such vio-
lation or abatement thereof by
the public servant,” it said,
The Commission has sent its
spot inquiry report to the chief
secretary and DGP, West
Bengal for submitting the ATR.
The NHRC report made an
observation that the “atmos-
phere due to the atrocities by
the alleged accused persons
rendered the victims silent”,
and intimidation, and terror
made them “reluctant to seek
justice’.

This “climate of terror” not only
“perpetuates the cycle of abuse”
but also underscores the urgent
need to create a safe and sup-
portive environment for vic-
tims to “break free from the
shackles of silence”, it has

observed.

The rights panel has also made
an observation that the “atmos-
phere of fear” not only affects
the victims but also has a “neg-
ative impact” on the growth
and health of the children who
constantly witness the ordeals
of their parents at the hands of
these alleged accused.

On February 21, the NHRC
had taken suo motu cognisance
of print and electronic media
reports that in Sandeshkhali,
North 24th Paragana, “inno-
cent and impoverished women
have been harassed and sexu-
ally assaulted by a group of
local gang of a political person”.
As a result, for the last few days,
local villagers had started
rrotesting, secking appropriate
{cgal action against the “per-
petrators of horrific crimes
indulged by various goons and
anti-social elements, when the
local administration failed to
take appropriate legal action
against the perpetrators of

crime,” it added.

In addition to seeking reports
from the state government,
the Commission, considering
the gravity of the situation, had
deputed an investigation team
for a spot inquiry, headed by
one of its menbers,

“In response, thereto, the DG
and IGP, West Bengal vide
communication dated
29.02.2024, revealed that a
total of 25 cases were registered
among which seven cases were
on alleged complaints of a sex-
ual offence against women and
24 accused persons were arrest-
ed’, it said. Efforts were also
being made to arrest the
absconding perpetrators of the
crime. The overall situation of
the entire Sandeshkhali police
station area and Nazat police
station area was described to be
“well under control”

The NHRC investigation team
found that there is a need to
“uproot the fear” of these per-
sons from the hearts of the vic-

tims to enable them to live their
normal lives with their families
and gain the confidence to
live in society with dignity
and pride.

It is the duty of the district
authorities, being arms of a
welfare state, to take consistent
measures to instil confidence in
the residents of the area in gen-
eral, and victims in particular,
so that others who have been
victims of crimes may conie
forward and file their com-
plaints, the statement said.
The NHRC, in its statement,
said its team also interacted
with the police and adminis-
tration at Sandeshkhali and
requested for further infor-
mation, “but despite reminders,
no reply has been given to date”
The recommendations given by
the NHRC team include “rein-
stating trust in the rule of law
and confidence in authorities”
and ensuring witness protec-
tion and redressal of griev-
ances.
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NHRC flags human rights violations in Sandeshkhali

PIONEER NEWS SERVICE m
NEW DELHI

he National Human Rights

Commission (NHRC) has
flagged, “numerous instances of
atrocities,” suggesting a clear
“violation of human rights”
in Sandeshkhali in West Bengal
due to “neglect” in preventing
such occurrences,
The NHRC report following a
spot inquiry into the incident
also noted that the “wide-
spread fear of retaliation, com-
pounded by existing power
dynamics, acted asa significant
obstacle,” hindering individu-
als from expressing their griev-
ances.
The rights panel has put for-
ward several recommendations
and has requested an action
taken report (ATR) within
eight weeks on each recom-
mendation from the West
Bengal government, as stated in
a statement released by the
NHRC on Saturday.

“The Commission’s spot
inquiry has revealed several
instances of atrocities inflicted
upon the victims, which clear-
ly demonstrate, prima facie,
that there was a violation of
human rights due to negligence
in the prevention of such vio-
lation or abatement thereof by
the public servant,” it said,
The Commission has sent its
spot inquiry report to the chief
secretary and DGP, West
Bengal for submitting the ATR.
The NHRC report made an
observation that the “atmos-
phere due to the atrocities by
the alleged accused persons
rendered the victims silent”,
and intimidation, and terror
made them “reluctant to seek
justice’.

This “climate of terror” not only
“perpetuates the cycle of abuse”
but also underscores the urgent
need to create a safe and sup-
portive environment for vic-
tims to “break free from the
shackles of silence”, it has

observed.

The rights panel has also made
an observation that the “atmos-
phere of fear” not only affects
the victims but also has a “neg-
ative impact” on the growth
and health of the children who
constantly witness the ordeals
of their parents at the hands of
these alleged accused.

On February 21, the NHRC
had taken suo motu cognisance
of print and electronic media
reports that in Sandeshkhali,
North 24th Paragana, “inno-
cent and impoverished women
have been harassed and sexu-
ally assaulted by a group of
local gang of a political person”.
As a result, for the last few days,
local villagers had started
rrotesting, secking appropriate
{cgal action against the “per-
petrators of horrific crimes
indulged by various goons and
anti-social elements, when the
local administration failed to
take appropriate legal action
against the perpetrators of

crime,” it added.

In addition to seeking reports
from the state government,
the Commission, considering
the gravity of the situation, had
deputed an investigation team
for a spot inquiry, headed by
one of its menbers,

“In response, thereto, the DG
and IGP, West Bengal vide
communication dated
29.02.2024, revealed that a
total of 25 cases were registered
among which seven cases were
on alleged complaints of a sex-
ual offence against women and
24 accused persons were arrest-
ed’, it said. Efforts were also
being made to arrest the
absconding perpetrators of the
crime. The overall situation of
the entire Sandeshkhali police
station area and Nazat police
station area was described to be
“well under control”

The NHRC investigation team
found that there is a need to
“uproot the fear” of these per-
sons from the hearts of the vic-

tims to enable them to live their
normal lives with their families
and gain the confidence to
live in society with dignity
and pride.

It is the duty of the district
authorities, being arms of a
welfare state, to take consistent
measures to instil confidence in
the residents of the area in gen-
eral, and victims in particular,
so that others who have been
victims of crimes may conie
forward and file their com-
plaints, the statement said.
The NHRC, in its statement,
said its team also interacted
with the police and adminis-
tration at Sandeshkhali and
requested for further infor-
mation, “but despite reminders,
no reply has been given to date”
The recommendations given by
the NHRC team include “rein-
stating trust in the rule of law
and confidence in authorities”
and ensuring witness protec-
tion and redressal of griev-
ances.
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@timesgroup.com

New Delhi: National Hu-
man Rights Commission’s
spot inquiry into the vio-
lence in Sandeshkhali case
has revealed “several in-
stances of atrocities on vic-
tims” that prima facie show
that there was violation of
human rights due to “negli-
gence in prevention” of
these incidents.

The commission has rec-
ommended an impartial in-
vestigation into the com-
plaints by central agencies.

Notingthat Calcutta high
court is already hearing
Sandeshkhali case, the
NHRC will be seeking leave
of HC to intervene in the
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NHRC'’s spot inquiry at Sandeshkhali
finds ‘instances of atrocities on victims’

The NHRC
emphasised on the
need to “reinstate
trust in the rule of
law and confidence
in authorities” and
“uproot the fear”
of these accused
persons from

the hearts of

the victims

matter. As per the observa-
tions in the reportbasedona
spotvisitbyateamled by one
of itsmembers from the com-
mission between Feb 23-25
“the atmosphere due to the
atrocities by the alleged ac-
cused persons rendered the

victims silent” and the “in-
timidation” and “terror cre-
ated” made them “reluctant
to seek justice”.

The NHRC emphasised
on the need to “reinstate
trust in the rule of law and
confidence in authorities”
and “uproot the fear” of
these accused persons from
the hearts of the victims.
The commission sought dis-
trict authorities instill confi-
dence so that others who
have been victims of crimes
may come forward and file
their complaints.

The NHRC has recom-
mended the appointment of
special rapporteurs to peri-
odically report on the situa-
tion in Sandeshkhali. Some
of the other recommenda-

tions include — “investiga-
tion of missing girls and
women from Sandehskhali;
ensuring witness protection
and redressal of grievances;
counseling and rehabilita-
tion of victims of sexual of-
fences; return of the land to
the legitimate owners; oper-
ationalisation of Nation-
wide Emergency Response
System.”

The commission has
sought an action taken re-
portonitsrecommendations
within eight weeks from
West Bengal govt.

The inquiry also observ-
es that “allegations of depri-
vation of theright to voteare
serious in nature and under-
mine the democratic values
of the nation.”
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Sandeshkhali case points to
human rights violations: NHRC

Ambika.Pandit
@timesgroup.com

New Delhi: National Human
Rights Commission’s spot in-
quiry into the violence in
Sandeshkhali case has re-
vealed “several instances of
atrocities on victims” that
prima facie show that there
was violation of human
rights due to “negligence in
prevention” of these inci-
dents. The commission has
recommended an impartial
investigation into the com-
plaints by central agencies.

Noting that Calcutta high
court is already hearing
Sandeshkhali case, NHRC
will be seeking leave of HC to
intervene in the matter.

As per the observations in
the report based on a spot vis-
it by a team led by one of its
members from the commis-
sion between Feb 23-25“the at-
mosphere due to the atroci-
ties by the alleged accused
persons rendered the victims
silent” and the “intimida-
tion” and “terror created”
made them “reluctant to seek

NHRC has sought an action taken report on its recommendations

within eight weeks from West Bengal govt in Sandeshkhali case

justice”.

NHRC emphasised on the
need to “reinstate trust in the
rule of law and confidence in
authorities” and “uproot the
fear” of these accused per-
sons from the hearts of the
victims. NHRC sought dis-
trict authorities instill confi-
dence so that others who have
been victims of crimes may
come forward and file their
complaints.

NHRC has recommended
the appointment of special
rapporteurs to periodically
report on the situation in

Sandeshkhali. Some of the
other recommendations in-
clude — “investigation of
missing girls and women
from Sandehskhali; ensuring
witness protection and re-
dressal of grievances; coun-
seling and rehabilitation of
victims of sexual offences; re-
turn of the land to the legiti-
mate owners; operationalisa-
tion of Nationwide Emergen-
cy Response System.”

NHRC has sought an ac-
tion taken report on its rec-
ommendations within eight
weeks from West Bengal govt.




TIMES OF INDIA, Jaipur, 14.4.2024

Page No. 11, Size:(14.75)cms X (5.98)cms.

NHRC’s spot inquiry at Sandeshkhali
finds ‘instances of atr0c1t1es on victims’

Ambika.Pandit
@timesgroup.com

New Delhi: National Human
Rights Commission’s spot in-
quiry into the violence in
Sandeshkhali case has re-
vealed “several instances of
atrocities on victims” that
prima facie show that there
was violation of human
rights due to “negligence in
prevention” of these inci-

NHRC has sought an action taken
report on its recommendations
within eight weeks from West
Bengal govt in Sandeshkhali case

dents. The commission has
recommended an impartial
investigation into the com-
plaints by central agencies.

Noting that Calcutta high
court is already hearing
Sandeshkhali case, NHRC
will be seeking leave of HC to
intervene in the matter.

As per the observations in
the report based on a spot visit
by a team led by one of its
members from the commis-

sion between Feb 23-25 “the at-
mosphere due to the atrocities
by thealleged accused persons
rendered the victims silent”
and the “intimidation™ and
“terror created” made them
“reluctant to seek justice”.
NHRC emphasised on the
need to “reinstate trust in the
rule of law and confidence in
authorities” and “uproot the
fear” of these accused persons
from the hearts of the victims.
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Human rights violated
in Sandeshkhali: NHRC

Ambika.Pandit
@timesgroup.com

New Delhi: National Human
Rights Commission’s (NHRC)
spot inquiry into the violence
in Sandeshkhali case has re-
vealed “several instances of
atrocities on victims” that pri-
ma facie show that there was
violation of human rights due
to “negligence in prevention”
of these incidents.

The Commission has rec-
ommended an impartial inves-
tigation into the complaints by
central agencies.

Noting that the Calcutta
High Court is already hearing
the Sandeshkhali case, the
NHRC will be seeking leave of
the HC to intervene in the mat-
ter: As per the observations in
the report based on a spot visit
by a team led by one of its mem-
bers from the commission be-
tween February 23-25 “the at-
mosphere due to the atrocities
by the alleged accused persons
rendered the victims silent”
and the “intimidation” and
“terror created” made them
“reluctant to seek justice”.

The NHRC emphasised on
the need to “reinstate trust in
the rule of law and confidence
inauthorities” and “uprootthe
fear” of these accused persons
from the hearts of the victims.
The commission sought dis-
trict authorities instill confi-

1EATE N S5
NHRC has sought an action taken
report on its recommendations

dence so that others who have
been victims of crimes may
come forward and file their
complaints.

The NHRC has recom-
mended the appointment of
special rapporteurs to period-
icallyreportonthesituationin
Sandeshkhali. Some of theoth-
er recommendations include -
“investigation of missing girls
and women from Sandehskha-
li; ensuring witness protection
and redressal of grievances;
counseling and rehabilitation
of victims of sexual offences;
return of the land to the legiti-
mate owners; operationalisa-
tion of Nationwide Emergen-
cy Response System (NERS).”

The commission has
sought an action taken report
on its recommendaitons with-
in eight weeks from the West
Bengal govt.
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NHRC finds
human rights
violations in

Sandeshkhali

New Delhi: National Hu-
man Rights Commission’s
spotinquiry into Sandeshk-
hali case has revealed “sev-
eral instances of atrocities
on victims” that prima fa-
cie show that there was vio-
lation of human rights due
to “negligence in preven-
tion” of these incidents.
NHRC has recommended
an impartial investigation
into the complaints by cen-
tral agencies, reports Am-
bika Pandit.

Noting that Calcutta HC
is already hearing Sand-
eshkhalicase, NHRCwill be
seekingleave of HCtointer-
vene in the matter. It has
sought an action taken re-
port within eight weeks
from Bengal govt.

As per the observa-
tions, “the atmosphere
due to the atrocities by
thealleged accused per-
sons rendered the vic-
tims silent™.
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Sandeshkhali probe points to
human rights violation: NHRC

Neeraj Chauhan
letters@hindustantimes.com

NEW DELHI: There were several
human rights violations in the
troubled Sandeshkhali area of
West Bengal, including forced
migration, denial of right to vote,
sexual exploitation of women and
land grabbing, the National
Human Rights Commission has
said in its spot enquiry report.

The report was sent to West
Bengal police and chief secretary
and CBI on Friday. HT has
reviewed a copy of the report.

“After interacting with the vil-
lagers, especially women in San-
deshkhali, the NHRC team
observed that the atmosphere of
intimidation, and terror created
due to atrocities by the alleged
accused persons rendered the vic-
tims silent and reluctant to seek
justice,” said the report.

“The villagers/victims faced
assault, threat, sexual exploita-
tion, land grabbing, and forced
unpaid labour, and under the
given circumstances, they were
compelled to secklivelihood out-
side Sandeshkhali or state,” the
report added.

An investigation team of the
INHRC led by Vijaya Bharathi Say-
ani visited Sandeshkhali on Feb-
ruary 23-25 and interacted with
area residents, including women,
police officers and doctors,
among others.

It found that whenever local
residents went with a complaint
to the police, they were allegedly
advised to approach the accused
people, including suspended Tri-
namool Congress party leader

Sandeshkhali accused
Shahjahan Sheikh

Sheikh Shahjahan, and seek a
compromise. Based on these
interactions, the human rights
body on Friday asked West Bengal
chief secretary Bhagwati Prasad
Gopalika and DGP Rajeev Kumar
to submit an action taken report
in the matter in eight weekswhile
making several recommenda-
tions to restore law and order.

“The people who hold portfo-
lios in the NHRC and other such
bodies, are usually BJP leaders.
They prepare reports favouring
the BJP. This has been proven
time and again. The same thing
has happened this time,” said
Santanu Sen, TMC MP. No
bureaucrats in West Bengal gov-
ernment were willing to com-
ment on the issue.

Theriverineisland of Sandesh-
khali has been in the eye of the
storm since January 5, when
Enforcement Directorate officers
arrived to search the home of
Shahjahan, a close aide of former
minister Jyoti Priya Mallick, who
was arrested in October last year
in connection with an alleged
ration distribution scam. The ED
team came under attack froman
angry mob, leaving three officers
injured.

On February 7, other violent

protests began erupting in San-
deshkhali and nearby villages,
with groups of residents, led
mostly by women, alleging
exploitation, land grabbing and
sexual harassmentat the hands of
local TMC leaders, including
Shahjahan, his brother Sirajuddin
andassociates Uttam Sardar and
Shibaprasad Hazra.

Shahjahan, a former TMCzila
parishad leader, was arrested on
February 29 after 55 days on the
run. “As pervillagers, a significant
number of men from the San-
deshkhali area have chosen to
seek livelihood in distant places,
leaving behind the women, chil-
dren, and elderly, who continue to
reside in the villages,” said the
report. Thevillagersin Sandesh-
khali said that “they are denied
democratic right to vote”, the
report said.

“Theyalleged thatduring elec-
tions, they are prohibited from
casting their votes, as supporters
of miscreants allegedly cast vote
on their behalf,” it added. The
commission said every victim
told its team that “the police do
not respond to their complaints
against Hazra, Sardar and their
associates™.

*Shockingly, they were advised
to approach the alleged accused
or their alleged patron Sheikh
Shahjahan, and seek a compro-
mise,” the report said. “The peo-
ple have seen what has happened
in Sandeshkhali. The high court
ordered a CBI probe, This corrob-
orates the NHRC report. It is
immaterial what political parties
say,” said BJP spokesman Samik
Bhattacharya.
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Sandeshkhali probe points to
human rights violation: NHRC

Neeraj Chauhan
letters@hindustantimes.com

NEW DELHI: There were several
human rights violations in the
troubled Sandeshkhali area of
West Bengal, including forced
migration, denial of right to vote,
sexual exploitation of women and
land grabbing, the National
Human Rights Commission has
said in its spot enquiry report.

The report was sent to West
Bengal police and chief secretary
and CBI on Friday. HT has
reviewed a copy of the report.

“After interacting with the vil-
lagers, especially women in San-
deshkhali, the NHRC team
observed that the atmosphere of
intimidation, and terror created
due to atrocities by the alleged
accused persons rendered the vic-
tims silent and reluctant to seek
justice,” said the report.

“The villagers/victims faced
assault, threat, sexual exploita-
tion, land grabbing, and forced
unpaid labour, and under the
given circumstances, they were
compelled to secklivelihood out-
side Sandeshkhali or state,” the
report added.

An investigation team of the
INHRC led by Vijaya Bharathi Say-
ani visited Sandeshkhali on Feb-
ruary 23-25 and interacted with
area residents, including women,
police officers and doctors,
among others.

It found that whenever local
residents went with a complaint
to the police, they were allegedly
advised to approach the accused
people, including suspended Tri-
namool Congress party leader

Sandeshkhali accused
Shahjahan Sheikh

Sheikh Shahjahan, and seek a
compromise. Based on these
interactions, the human rights
body on Friday asked West Bengal
chief secretary Bhagwati Prasad
Gopalika and DGP Rajeev Kumar
to submit an action taken report
in the matter in eight weekswhile
making several recommenda-
tions to restore law and order.

“The people who hold portfo-
lios in the NHRC and other such
bodies, are usually BJP leaders.
They prepare reports favouring
the BJP. This has been proven
time and again. The same thing
has happened this time,” said
Santanu Sen, TMC MP. No
bureaucrats in West Bengal gov-
ernment were willing to com-
ment on the issue.

Theriverineisland of Sandesh-
khali has been in the eye of the
storm since January 5, when
Enforcement Directorate officers
arrived to search the home of
Shahjahan, a close aide of former
minister Jyoti Priya Mallick, who
was arrested in October last year
in connection with an alleged
ration distribution scam. The ED
team came under attack froman
angry mob, leaving three officers
injured.

On February 7, other violent

protests began erupting in San-
deshkhali and nearby villages,
with groups of residents, led
mostly by women, alleging
exploitation, land grabbing and
sexual harassmentat the hands of
local TMC leaders, including
Shahjahan, his brother Sirajuddin
andassociates Uttam Sardar and
Shibaprasad Hazra.

Shahjahan, a former TMCzila
parishad leader, was arrested on
February 29 after 55 days on the
run. “As pervillagers, a significant
number of men from the San-
deshkhali area have chosen to
seek livelihood in distant places,
leaving behind the women, chil-
dren, and elderly, who continue to
reside in the villages,” said the
report. Thevillagersin Sandesh-
khali said that “they are denied
democratic right to vote”, the
report said.

“Theyalleged thatduring elec-
tions, they are prohibited from
casting their votes, as supporters
of miscreants allegedly cast vote
on their behalf,” it added. The
commission said every victim
told its team that “the police do
not respond to their complaints
against Hazra, Sardar and their
associates™.

*Shockingly, they were advised
to approach the alleged accused
or their alleged patron Sheikh
Shahjahan, and seek a compro-
mise,” the report said. “The peo-
ple have seen what has happened
in Sandeshkhali. The high court
ordered a CBI probe, This corrob-
orates the NHRC report. It is
immaterial what political parties
say,” said BJP spokesman Samik
Bhattacharya.
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NHRC spot mquiry
reveals ‘instances of
atrocities on victims’ -

Ambika.Pandit
@timesgroup.com

New Delhi: National Human
Rights Commission’s spot in-
quiry intothe violence in Sand-
eshkhali case has revealed
“several instancesof atrocities
on victims” that prima facie
show that there was violation
of human rights due to “negli-
gence in prevention” of these
incidents. The commission has
recommended an impartial in-
vestigation into thecomplaints
by central agencies.

SANDESHKHALI CASE

Notingthat Calcutta HC isal-
ready hearing the Sandeshkhali
case, the NHRC will be seeking
leave of HC to intervene in the
matter: As per the observations
inthereportbased onaspot visit
by a team led by one of its mem-
bers from the commission be-
tween February 23-25 “the atmo-
sphere due to the atrocities by
the alleged accused persons ren-

IN RADAR: NHRC recommended
an impartial investigation into the
complaints by central agencies

dered the victimssilent” and the
“intimidation” and “terror cre-
ated” made them “reluctant to
seek justice”.

The NHRC emphasised on
the need to “reinstate trust in
the rule of law and confidence
in authorities™ and “uproot the
fear” of these accused persons
from the hearts of the victims.
The commission sought dis-
trict authorities instill confi-
dence so that others who have
been victims of crimes may
come forward and file their
complaints. The NHRC has rec-
ommended the appointment of
special rapporteurs to period-
ically report on the situation.
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Sandeshkhali case points to
human rights violations: NHRC

Ambika.Pandit
@timesgroup.com

New Delhi: National Human
Rights Commission'’s spot in-
quiry into the violence in
Sandeshkhali case has re-
vealed “several instances of
atrocities on victims” that
prima facie show that there
was violation of human
rights due to “negligence in
prevention” of these inci-
dents. The commission has
recommended an impartial
investigation into the com-
plaints by central agencies.

Noting that Calcutta high
court is already hearing
Sandeshkhali case, NHRC
will be seeking leave of HC to
intervene in the matter.

As per the observations in
the report based on a spot visit
by a team led by one of its
members from the commis-

NHRC has sought an action taken
report on its recommendations
within eight weeks from West
Bengal govt in Sandeshkhali case

sion between Feb 23-25 “the at-
mosphere due to the atrocities
by the alleged accused persons
rendered the victims silent”
and the “intimidation” and
“terror created” made them
“reluctant to seek justice”.
NHRC emphasised on the
need to “reinstate trust in the
rule of law and confidence in
authorities” and “uproot the
fear” of these accused persons

from the hearts of the victims.
NHRC sought district author-
ities instill confidence so that
others who have been victims
of crimes may come forward
and file their complaints.

NHRC has recommended
the appointment of special
rapporteurs to periodically re-
port on the situation in Sand-
eshkhali. Some of the other
recommendations include —
“Investigation of missing girls
and women from Sandeshkha-
1i; ensuring witness protection
and redressal of grievances;
counseling and rehabilitation
of victims of sexual offences;
return of the land to the legiti-
mate owners; operationalisa-
tion of Nationwide Emergen-
cy Response System.”

NHRC has sought an ac-
tion taken report on its rec-
ommendations within eight
weeks from West Bengal govt.
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Sandeshkhali probe points to
human rights violation: NHRC

Neeraj Chauhan

letters@hindustantimes.com

NEW DELHI: There were several
human rights violations in the
troubled Sandeshkhali area of
West Bengal, including forced
migration, denial of right to vote,
sexual exploitation of women and
land grabbing, the National
Human Rights Commission has
said in its spot enquiry report.

The report was sent to West
Bengal police and chief secretary
and CBI on Friday. HT has
reviewed a copy of the report.

“After interacting with the vil-
lagers, especially women in San-
deshkhali, the NHRC team
observed that the atmosphere of
intimidation, and terror created
due to atrocities by the alleged
accused persons rendered the vic-
tims silent and reluctant to seek
justice,” said the report.

“The villagers/victims faced
assault, threat, sexual exploita-
tion, land grabbing, and forced
unpaid labour, and under the
given circumstances, they were
compelled to seek livelihood out-
side Sandeshkhali or state,” the
report added.

An investigation team of the
NHRC led by Vijaya Bharathi Say-
ani visited Sandeshkhali on Feb-
ruary 23-25 and interacted with

Sandeshkhali accused
Shahjahan Sheikh

area residents, including women,
police officers and doctors,
among others.

It found that whenever local
residents went with a complaint
to the police, they were allegedly
advised to approach the accused
people, including suspended Tri-
namool Congress party leader
Sheikh Shahjahan, and seek a
compromise. Based on these
interactions, the human rights
body on Friday asked West Bengal
chief secretary Bhagwati Prasad
Gopalika and DGP Rajeev Kumar
to submit an action taken report
in the matter in eight weeks while
making several recommenda-
tions to restore law and order.

“The people who hold portfo-
lios in the NHRC and other such
bodies, are usually BJP leaders.
They prepare reports favouring
the BJP. This has been proven
time and again. The same thing
has happened this time,” said

Santanu Sen, TMC MP. No
bureaucrats in West Bengal gov-
ernment were willing to com-
ment on the issue,

The riverine island of Sandesh-
khali has been in the eye of the
storm since January 5, when
Enforcement Directorate officers
arrived to search the home of
Shahjahan, a close aide of former
minister Jyoti Priya Mallick, who
was arrested in October last year
in connection with an alleged
ration distribution scam. The ED
team came under attack from an
angry mob, leaving three officers
injured. On February 7, other vio-
lent protests began erupting in
Sandeshkhali and nearby villages,
with groups of residents, led
mostly by women, alleging
exploitation, land grabbing and
sexual harassment at the hands of
local TMC leaders, including
Shahjahan, his brother Sirajuddin
and associates Uttam Sardar and
Shibaprasad Hazra. Shahjahan, a
former TMC zila parishad leader,
was arrested on February 29 after
55 days on therun. “As per villag-
ers, a significant number of men
from the Sandeshkhali area have
chosen to seek livelihood in dis-
tant places, leaving behind the
women, children, and elderly,
who continue to reside in the vil-
lages,” said the report.
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Sandeshkhali probe

points to human
rights violation: NHRC

Neeraj Chauhan

letters@hindustantimes.com

NEW DELHI: There were several
human rights violations in the
troubled Sandeshkhali area of
West Bengal, including forced
migration, denial of right tovote,
sexual exploitation of women and
land grabbing, the National
Human Rights Commission has
said in its spot enguiry report.

The report was sent to West
Bengal police and chief secretary
and CBI on Friday. HT has
reviewed a copy of the report.

“After interacting with the vil-
lagers, especially women in San-
deshkhali, the NHEC team
observed that the atmosphere of
intimidation, and terror created
due to atrocities by the alleged
accused persons rendered the vie-
tims silent and reluctant to seek
justice,” said the report.

“The villagers/victims faced
assault, threat, sexual exploita-
tion, land grabbing, and forced
unpaid labour, and under the
given circumstances, they were
compelled toseek livelihood out-
side Sandeshkhali or state,” the
report added, An investigation
team of the NHRC led by Vijaya
Bharathi Sayani visited Sandesh-
khalion February 23-25 and inter-
acted with area residents, includ-
ing women, police officers and
doctors, among others,

It found that whenever local
residents went with a complaint
to the police, they were allegedly
advised to approach the accused
people, including suspended Tri-
namool Congress party leader
Sheikh Shahjahan, and seck a
compromise, Based on these
interactions, the human rights
body on Friday asked West Bengal
chief secretary Bhagwati Prasad
Gopalika and DGP Rajeev Kumar
to submit an action taken report
in the matter in eight weeks while
making several recommenda-
tions to restore law and order.

“The people who hold portfo-
liosin the NHRC and other such
bodies, are usually BIP leaders.
They prepare reports favouring
the BJP. This has been proven
time and again, The same thing
has happened this time,” said
Santanu Sen, TMC MP. No
bureancrats in West Bengal gov-
ernment were willing to com-
ment on the issue,

The riverine island of Sandesh-
khali has been in the eye of the
storm since January 5, when
Enforcement Directorate officers
arrived to search the home of
Shahjahan, a close aide of former
minister Jyoti Priva Mallick, who
wasarrested in October lastyear
in connection with an atleged
ration distribution scam. The ED
team came under attack from an
angry mob, leaving three officers
injured. On February 7, other vio-
lent protests began erupting in
Sandeshkhali and nearby villages,
with groups of residents, led
mostly by women, alleging
exploitation, land grabbing and
sexual harassment at the hands of
local TMC leaders, including
Shahjahan, his brother Sirajuddin
and associates Uttam Sardar and
Shibaprasad Hazra,

Sandeshkhali accused
Shahjahan Sheikh

Shahjahan, a former TMC zila
parishad leader, was arrested on
February 29 after 55 days on the
run. " As per villagers, a significint
number of men from the San-
deshkhali area have chosen to
seek livelihood in distant places,
leaving behind the women, chil-
dren, and elderly, who continue to
reside in the villages,” said the
report. The villagers in Sandesh-
Kkhali said that “they are denied
demaocratic right to vote”, the

said.

“They alleged that duringelec-
tions, they are prohibited from
casting their votes, as supporters
of miscreants allegedly cast vote
on their behalf,” it added. The
commission said every victim
told its team that "the police do
not respond to their complaints
against Hazra, Sardar and their
associates”.



HITAVADA, Nagpur, 14.4.2024

Page No. 2, Size:(20.57)cms X (15.89)cms.

NHRG issues notice to Mah Govt, DGP over
death of 4 workers during sewage cleaning

NEW DELHI. Apr 13 (PTI)

THE National Human Rights
Commission (NHRC) has sent
a notice to the Maharashtra
Government and the state
police chief over reports of
deathoffour peoplewhilethey
were cleaning a sewage treal-
ment plant allegedly without
anyprotectivegearin Mumbai.

In a statement on Saturday,
the NHRC said it has sought a
report, which should include
the status of the implementa-
tion of the Supreme Court
guidelines and NHRC adviso-
ry about the hazardous clean-
ing, within four weeks.

The NHRC has taken “suo
motu cognizance of a media
report that four persons, all

aged about 20 years, died of suf-
focation after inhaling toxic
gases while cleaning a private
sewage treatment plant in a
residential township in Virar
area’, it said.

According to the
Commission, the preliminary
investigationhasrevealed that
the workers, all of them resi-
dents of Vasai area, had
“entered thesewage plantwith-
out any safety gear”.

The Commission said that
the contentof the media report,
if' true, amount to a violation
of human rights.

“The negligence on the part
ofthe contractor in theinstant
case is apparent that the vic-
tims were deputed to execute
such a hazardous work with-

out any safetyprecautions, vio-
lating the law and the pre-
scribed norms as well as the
NHRCadvisory,” the statement
said. It is the duty of the state
authorities to spread aware-
nessamong the common peo-
ple about the danger of haz-
ardous cleaning without using
safety gearsor equipment, the
rights body said.

The Commission hasissued
notices to the Chief Secretary
and the Director General of
Police of Maharashtra seeking
a detailed report.

The report should include
action taken against the guilty
and the status of compensa-
tion if any, paid to the next of
kin of the deceased, the state-
ment said.
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Sandeshkhali: "TSIRATe § AFAUSRI BT Iead, AN B SA-YHBT B AT T4,
NHRC A fraid # grar

https://www.amarujala.com/india-news/sandeshkhali-spot-inquiry-points-to-violation-of-
human-rights-says-nhrc-2024-04-13
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NHRC Notice §a5 # ¥l a9 &1 A0S & QAT A1 YA S ST A T, NHRC A TFTU P
WHII D den A fe T

https://www.enavabharat.com/state/maharashtra/four-workers-died-while-cleaning-
sewage-in-mumbai-nhrc-notice-to-maharashtra-government-899651/

8 {3 ool . 9 g A1 7a1 T 1 X S T (TSR ) A Hos | Y T U A & IS0
& o =11 AeToTat = & T B YW1 S BIA & &l A g A1 A1 1 D1 Al d DI TR Bl AR
TN YW@ I IS A I TE DI A TG A B SR TA A A DI TH qa1 4
T &gl fob I A T § & 3iex Rt & A 1t g, T T8 W1 & 91 § & A1 H S=Iad
=1 1 A9 U7 TSR g 31 HAR”: o1 3 6 3 1 1 = 9 <=1 vd Ry 0= o b a1 =9
&1 Y T T <1 7 &7 B 5T 71 5| I HgT o TITASRHA 7 fa 35 v R g1 a=i &
T U A St Herord T o YO B GWI1 S & & T A o) ot TG} &b BT GH ged F AT &l
Tﬁﬁé@éﬁraﬁ GeR BT Wd: T A A AT 1 3T T &GS &, 1 4fy & o1 o F garr |
=l

ToRar g Wy g f S af & o1 1 iR 7l @ w1 7St & 1 y-un ¥ THugeRat ot
A1 § b1 Jeeid DHRagy a1 fob Tt GRe&M Tl AT & UV WRAT & DI H bl DR & &1 T
ST 7 T 17 S gl b S A7 R&f IUSRUN o JARAT & BT § & Wkl b a1 < F 3|
TN & o & S TRl Uhdl A1 0 S U=M 94 1 &1 I @ g1 Sl 17 HeT T ¥ & 7 I
J U4 gfer 9 HeT 1 3= &t A1 fe 9 off & a3 fa wqa R ot € w1 7t 31 S99 wet fr 3w
Rar # <1 Y If & R o 1 1 b1 31 5, Wbl & UR a1 3 i 3 T gafrast 3nfe &1
f3 ROT <7 P HET T B | WER & ST 3,10 U B! I8 ge1 uel ot | (goidt)




TIMES OF INDIA, Online, 14.4.2024

Page No. 0, Size:(19.10)cms X (25.45)cms.

Times of India
Many instances of atrocities on victims in Sandeshkhali: NHRC

https://timesofindia.indiatimes.com/city/delhi/many-instances-of-atrocities-on-victims-in-
sandeshkhali-nhrc/articleshow/109278618.cms

New Delhi: National Human Rights Commission’s spot inquiry into the violence in
Sandeshkhali case has revealed “several instances of atrocities on victims” that prima
facie show that there was violation of human rights due to “negligence in prevention” of
these incidents. The commission has recommended an impartial investigation into the
complaints by central agencies.

Noting that Calcutta high court is already hearing Sandeshkhali case, NHRC will be
seeking leave of HC to intervene in the matter.

As per the observations in the report based on a spot visit by a team led by one of its
members from the commission between Feb 23-25 “the atmosphere due to the atrocities
by the alleged accused persons rendered the victims silent” and the “intimidation” and
“terror created” made them “reluctant to seek justice”.

NHRC emphasised on the need to “reinstate trust in the rule of law and confidence in
authorities™ and “uproot the fear” of these accused persons from the hearts of the victims.
NHRC sought district authorities instill confidence so that others who have been victims
of crimes may come forward and file their complaints.

NHRC has recommended the appointment of special rapporteurs to periodically report on
the situation in Sandeshkhali. Some of the other recommendations include —
“investigation of missing girls and women from Sandeshkhali; ensuring witness protection
and redressal of grievances; counseling and rehabilitation of victims of sexual offences;
return of the land to the legitimate owners; operationalisation of Nationwide Emergency
Response System.”

NHRC has sought an action taken report on its recommendations within eight weeks from
West Bengal govt.

We also published the following articles recently

NHRCs inquiry at Sandeshkhali finds instances of atrocities on victimsNHRC's inquiry
into Sandeshkhali uncovers atrocities, recommends impartial investigations, and
emphasizes reinstating trust in the rule of law, appointing special rapporteurs, and
ensuring witness protection for victims.109276959

CBl launches dedicated email address for complaints by Sandeshkhali victimsCBl's email
sandeshkhali@cbi.gov.in for Sandeshkhali victims. High Court orders CBI inquiry on
crimes against women. Focus on illegal land conversion. Detailed report, inspection,
revenue records examination.109223859
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Oppn raises pension issue with NHRCPension distribution controversy intensifies in
elections with 33 deaths. NDA accuses officials and YSRC, files complaints with NHRC,
ECI. ECI restricts YSRC volunteers. Opposition alleges deliberate delays to instill fear in
pensioners.109193515
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WB News : TITT3RY! Ui ¥ grar, Sexrardt # g3 AFaiUeRI &l Sead-

WB News : 31T 3 Hids R UgaaR &1 T4t o &1 RUIE I & =7 g 3R gferd
e BT Wolt 8. TLFIRE &1 Raid § se1 a1 § b ‘i 3Rt saferaall & Sy
& HRU - ARG A YISl &1 U 1 fear SR SIM-4Hd™ a7 3M1dd = 3-8 "= A
& Ufd g &1 fa.

https://www.prabhatkhabar.com/state/west-bengal/nhrc-report-claims-human-rights-
violation-in-sandeshkhali-snk

WB News : BT HHCMYGR SEN (TTUHSMRE) 3 Ui sma o Gz
( Sandeshkhali) ATHA &1 T TR UgAHR $I T o9 H AR &1 B3 ge1sit &I fafgd
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3R TP RIEIRD IR fyH 71 RER F 3118 IE & HidR HRaTs RaiE Al 8.
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Maharashtra: @éﬁ@ﬁﬁﬁm%aﬂqmmaﬁtﬁaw NHRC T U,
HERTY WHR H HIT SIa1d

https://www.abplive.com/states/maharashtra/mumbai-virar-sewage-plant-death-case-
nhrc-sent-notice-to-maharashtra-government-and-police-chief-2664826

Maharashtra News: TTEI3RY! A foRR & e Rera=h &9 # ueh ol Aasia e 87 ot
qPTE & SR S i1 & HRUT GH Yed I IR Al i g3 A &I WeR &1 Wd: T
forn s,

Maharashtra Latest News: J31 HHAIIBR SART (NHRC) = Has H BT U Y GR&f
SUBRUT & fST HeToTel Y= HU B TS PIA &b GRI g3 IR AN bl HId Dl bR HERTY
DR 3R I & Yo T o1 A AT 8. AN 3 WAaR &I T 99 H Hgl for 39
IR T8 & 3fer Rure Aift B, ForH @ae1e Twre & IR H G HI¢ 3R TSR &1
wﬁwgm:W%a@mﬁ%w%muﬁm%Wﬁ@ﬁwmﬁﬁ
Hel Tl 5.

3T 7 gl fob TILHSRE! 7 “faRR & e Rerait & # Teb ol Aefoier Qe T ol
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NHRC sends Sandeshkhali probe report to Bengal govt, ask it to submit its action-
taken report

On Friday, NHRC decided to send the inquiry report to the state government and the state
police, directing them to file their action-taken reports on the 12 recommendations within
eight weeks.

hitps://www.businesstoday.in/india/story/nhrc-sends-sandeshkhali-probe-report-to-
bengal-govt-ask-it-to-submit-its-action-taken-report-425416-2024-04-13

An investigation by the National Human Rights Commission (NHRC) into the
Sandeshkhali violence in West Bengal has discovered numerous human rights issues
over the past few years. These include sexual exploitation, land seizure, denial of voting
rights and a form of forced migration.

On Friday, NHRC decided to send the inquiry report to the state government and the state
police, directing them to file their action-taken reporis on the 12 recommendations within
eight weeks.

The NHRC also plans to approach the Calcutta High Court to participate in the court
proceedings.

The report also said when the residents complained to the police, they were told to
approach the accused including the Trinamool Congress (TMC) strongman Sheikh
Shahjahan, who was arrested by the state police on February 29 after being on the run
for 55 days. and seek a compromise.

The residents of Sandeshkhali have also alleged that they were not allowed to vote and
that supporters of miscreants cast votes on their behalf. The women residents of the area
have narrated several distressing events including instances of harassment, physical
torture, and sexual assault.

According to the police station's data, three minor girls and 37 adult women were still
‘'untraced' in the area between January 1, 2023 and February 25, 2024.

The alleged offences committed in the island village of Sandeshkhali are among the top
election issues in Bengal. Prime Minister Narendra Modi and Union home minister Amit
Shah have repeatedly referred to the allegations to criticise the TMC, especially on the
question of women’'s safety. Chief minister Mamata Banerjee has said the state
government took swift action against the perpetrators and accused the BJP of vendetta
politics.

On Wednesday, the Calcutta High Court issued a crucial directive, ordering a court-
monitored Central Bureau of Investigation (CBI) probe into the matter. Recognising the
need for all possible assistance, the court emphasises the importance of the state
facilitating the investigative process.
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Directing the probe agency to file a report on the illegal conversion of agricultural land for
pisciculture, the high court said the probe would be monitored by the court.

On April 4, the Calcutta HC slammed the West Bengal government led by Chief Minister
Mamata Banerjee over allegations of extortion, land grab, and sexual assault arising from
Sandeshkhali.

The West Bengal government was accused of trying to protect Shahjahan Sheikh, a
powerful local party leader implicated in the Sandeshkhali case.

Shahjahan Sheikh and his associates faced serious allegations from women in
Sandeshkhali, North 24 Parganas, for committing severe abuses and atrocities. Several
women on the island accused the TMC leader and his associates of engaging in "land-
grabbing and sexual assault" through coercion.
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Mumbai: H1a9 ¢lede Wi # g3 9 Hid U TITISRET 3(ee, I WRBR 3R Yo
U $ Wl Aifed

https://www.amarujala.com/india-news/nhrc-issues-notice-to-maharashtra-qgovt-and-
dgp-amid-death-of-four-workers-during-sewage-cleaning-2024-04-13
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Sandeshkhali: Spot inquiry points to ‘violation’ of human rights, says NHRC

The National Human Rights Commission (NHRC), in its report, also observed that the
“pervasive fear of reprisal, coupled with the power dynamics at play, acted as a formidable
barrier”, preventing individuals from voicing their grievances.

https://www.financialexpress.com/india-news/sandeshkhali-spot-inquiry-points-to-
violation-of-human-rights-says-nhrc/3455924/

In a spot inquiry into the Sandeshkhali case in West Bengal, the NHRC has flagged
“several instances of atrocities”, saying it indicates that there was a “violation of human
rights” due to “negligence” in the prevention of such incidents.

The National Human Rights Commission (NHRC), in its report, also observed that the
“pervasive fear of reprisal, coupled with the power dynamics at play, acted as a formidable
barrier”, preventing individuals from voicing their grievances.

The media could not be loaded, either because the server or network failed or because
the format is not supported.

The rights panel has made several recommendations and sought an action taken report
(ATR) within eight weeks on each of the recommendations made therein from the
government of West Bengal, the NHRC said in a statement on Saturday.

“The Commission’s spot inquiry has revealed several instances of atrocities inflicted upon
the victims, which clearly demonstrate, prima facie, that there was a violation of human
rights due to negligence in the prevention of such violation or abatement thereof by the
public servant,” it said.

The report has been uploaded on the NHRC website for “wider dissemination of
information,” the statement said.

The Commission has sent its spot inquiry report to the chief secretary and DGP, West
Bengal for submitting the ATR.

The NHRC report made an observation that the “atmosphere due to the atrocities by the
alleged accused persons rendered the victims silent”, and intimidation, and terror made
them “reluctant to seek justice”.

This “climate of terror” not only “perpetuates the cycle of abuse” but also underscores the
urgent need to create a safe and supportive environment for victims to “break free from
the shackles of silence”, it has observed.

The rights panel has also made an observation that the “atmosphere of fear” not only
affects the victims but also has a “negative impact” on the growth and health of the
children who constantly witness the ordeals of their parents at the hands of these alleged
accused.
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On February 21, the NHRC had taken suo motu cognisance of print and electronic media
reports that in Sandeshkhali, North 24th Paragana, “innocent and impoverished women
have been harassed and sexually assaulted by a group of local gang of a political person”.

As a result, for the last few days, local villagers had started protesting, seeking
appropriate legal action against the “perpetrators of horrific crimes indulged by various
goons and anti-social elements, when the local administration failed to take appropriate
legal action against the perpetrators of crime,” it added.

In addition to seeking reports from the state government, the Commission, considering
the gravity of the situation, had deputed an investigation team for a spot inquiry, headed
by one of its members.

The NHRC team also interacted with the police and administration at Sandeshkhali and
requested for further information, “but despite reminders, no reply has been given to
date”, the statement said.

The recommendations given by the NHRC team, include “reinstating trust in the rule of
law and confidence in authorities” and ensuring witness protection and redressal of
grievances.

Counselling and rehabilitation of victims of sexual offences; return of the land to the
legitimate owners; impartial investigation of complaints by central agencies; initiating
awareness programmes are other recommendations, it said.

Operationalisation of a nationwide emergency response system (NERS); and vocational
training and creating employment opportunities have also been recommended.

Reviving the land to make it suitable for agriculture; improving socio-economic indicators
and preparing area-specific plans; appointing special rapporteurs to periodically report on
the situation in Sandeshkhali; and investigating cases of missing women or girls from the
area of the police station of Sandeshkhali are among the other recommendations.

The Commission has noted that “this incident is also seized by the High Court of
Judicature at Calcutta in WPA No0.4011 of 2024. It has decided to seek leave from the
High Court to intervene in the matter,” the statement said.



INDIA TODAY, Online, 14.4.2024

Page No. 0, Size:(19.63)cms X (24.09)cms.

India Today
‘Climate of terror': Human rights body reveals report on Sandeshkhali violence

The National Human Rights Commission said a 'climate of terror' was created in West
Bengal's Sandeshkhali by the fear of reprisal among the complainants and the power
dynamics at play.

https://www.indiatoday.in/india/story/human-rights-commission-report-sandeshkhali-
violence-west-bengal-government-climate-of-terror-2526832-2024-04-14

In Short

Human rights body prepares report into Sandeshkhali violence
Report flags several human rights violations in the village
Report sent to Bengal Chief Secretary and top cop

The National Human Rights Commission (NHRC) on Saturday flagged several human
rights concerns in its enquiry report over the allegations of sexual harassment raised by
the women of West Bengal's Sandeshkhali.

The rights body said that the villagers of Sandeshkhali "faced assault, threats, sexual
exploitation, land grabbing, and forced unpaid labour” and a "climate of terror" was
created by officials who have been alleged to have worked in connivance with the
accused.

The NHRC said its enquiry has revealed several instances of atrocities inflicted upon the
victims, which "clearly demonstrate, prima facie, that there was a violation of human rights
due to negligence in the prevention of such violation or abatement thereof by the public
servant".

At the centre of the women's allegations was suspended Trinamool Congress leader
Sheikh Shahjahan and his aides. The women spoke up after he went into hiding before
his arrest.

The atrocities committed by the accused "rendered the victims silent and intimidated" and
the subsequent terror "created reluctance to seek justice" said the NHRC. The residents
of Sandeshkhali were forced to seek a livelihood elsewhere due to the situation, it added.

The rights body also pointed out that there are allegations of discrimination/denial of
benefits of state/central government schemes by officials in collusion with the accused. It
said a climate of terror was created by the fear of reprisal, the power dynamics at play.

It is an urgent need to create a safe and supportive environment for the victims to "break
free from the shackles of silence" and to ensure the cycle of abuse no longer exists, said
NHRC.
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The atmosphere of fear not only affects the victims but also has a negative impact on the
growth and health of the children who witness the ordeals of their parents at the hands of
the accused, it added.

"The NHRC investigation team found that there is a need to uproot the fear of these
people from the hearts of the victims to enable them to live their normal lives with their
families and gain the confidence to live in society with dignity and pride," said the report.

The report further stated that it is the duty of the district authorities to take measures to
instil confidence in the residents of the area in general and victims in particular, so that
people may come forward and file their complaints.

NHRC'S RECOMMENDATIONS TO BENGAL GOVERNMENT:
Reinstating trust in the rule of law and confidence in authorities.
Ensuring witness protection and redressal of grievances.

Counseling and rehabilitation of victims of sexual offences.

Return of the land to the legitimate owners.

Impartial investigation of complaints by central agencies.

Initiating awareness programmes.

Operationalisation of Nationwide Emergency Response System (NERS).
Vocational training and creating employment opportunities.

Reviving the land to make it suitable for agriculture.

Improving socioeconomic indicators and preparing area-specific plans.
Appointing Special Rapporteurs to periodically report on the situation in Sandeshkhali.

Investigation of cases of missing women/girls from the area of Sandeshkhali Police
Station.

The NHRC had taken suo motu cognisance of the allegations being raised by the women
in the village in February. The human rights body has sent its enquiry report to the Chief
Secretary and West Bengal DGP (police).

It has also sought an Action Taken Report from the Chief Secretary within the next eight
weeks.
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ABP Live
Spot inquiry points to 'violation' of human rights, says NHRC

https://news.abplive.com/news/india/sandeshkhali-violence-nhrc-finds-breach-of-
human-rights-seeks-bengal-govt-s-action-taken-report-1679732

The National Human Rights Commission (NHRC), which is investigating the
Sandeshkhali violence, has found a blatant breach of human rights due to "negligence”
in the prevention of atrocities. According to news agency PTI, the NHRC stated in its
report that people's "pervasive fear of reprisal, coupled with the power dynamics at play,
acted as a formidable barrier" that kept them from speaking out about their grievances.

The NHRC also said in a statement on Saturday that it has made several
recommendations and asked the West Bengal government to submit an action taken
report (ATR) on each of the recommendations within eight weeks.

"The Commission's spot inquiry has revealed several instances of atrocities inflicted upon
the victims, which clearly demonstrate, prima facie, that there was a violation of human
rights due to negligence in the prevention of such violation or abatement thereof by the
public servant,” the NHRC report stated.

The report has been uploaded on the website of NHRC for "wider dissemination of
information," the statement further added.

To submit the ATR, the Commission has forwarded its spot inquiry report to the West
Bengal DGP and chief secretary.

The NHRC report observed that the "atmosphere due to the atrocities by the alleged
accused persons rendered the victims silent”, and intimidation, and terror compel them
"reluctant to seek justice". This "climate of terror" not only "perpetuates the cycle of abuse"
but also outlines the dire need to create a safe and conducive environment for victims to
"break free from the shackles of silence”, it has noted.

The rights panel has also noted that the "atmosphere of fear" has a "negative impact" on
the development and well-being of the children who are continuously exposed to their
parents' suffering at the hands of these accused parties, in addition to having an effect
on the victims.

Media Reports On Sandeshkhali Atrocities

The reports in print and electronic media stating that "innocent and impoverished women
have been harassed and sexually assaulted by a local gang of a political person” in
Sandeshkhali, North 24 Paraganas, were brought to the attention of the NHRC suo motu
on February 21.

Due to the local administration's failure to take appropriate legal action against the
criminals, the villagers had been protesting for the past few days, demanding that the
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"perpetrators of haorrific crimes indulged in by various goons and anti-social elements” be
held accountable.

Apart from requesting reports from the state government, the Commission,
acknowledging the seriousness of the situation, constituted an investigation team for an
on-site inquiry, led by one of its members. Additionally, the NHRC team spoke with the
administration and police at Sandeshkhali and asked for more information. However, the
statement added, "Despite reminders, no reply has been given to date."

The NHRC team recommended "reinstating trust in the rule of law and confidence in
authorities"” in addition to making sure that grievances are addressed and witnesses are
protected. "Counselling and rehabilitation of victims of sexual offences; return of the land
to the legitimate owners; impartial investigation of complaints by central agencies;
initiating awareness programmes are other recommendations,” it highlighted, according
to PTI.

It has also been suggested to operationalise a national emergency response system
(NERS) and provide employment opportunities, and vocational training.

The other suggestions included restoring the rightful land owners to allow agriculture,
enhancing socio-economic indicators, creating plans tailored to each area, designating
special rapporteurs to provide periodic updates on the state of affairs in Sandeshkhali,
and looking into any cases of missing women or girls from the Sandeshkhali police
station's surrounding area.
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Hindustan Times
NHRC sends Sandeshkhali probe report to Bengal govt, seeks action-taken report

https://www.hindustantimes.com/india-news/nhrc-sends-sandeshkhali-probe-report-to-
bengal-govt-seeks-action-taken-report-101713004253613.htm|

On Friday, NHRC sent the inquiry report to the state government and the state police,
directing them to file their action-taken reports within 8 weeks

NEW DELHI: An inquiry by the National Human Rights Commission (NHRC) into
the Sandeshkhali violence in West Bengal has revealed multiple human rights concerns
over the last few years including sexual exploitation, land grabbing, denial of the right to
vote and “a kind of forced migration”.

On Friday, NHRC decided to send the inquiry report to the state government and the state
police, directing them to file their action-taken reports on the 12 recommendations within
eight weeks.

The commission, which had taken suo motu cognisance of media reports on the violence
in February, also decided to approach the Calcutta high court to intervene in the court
proceedings “since NHRC was also inquiring into the complaints of violation of human
rights of the victims and its spot enquiry report reveals several instances of atrocities
inflicted upon the victims which clearly demonstrate, prima facie, there was violation of
human rights due to negligence in prevention of such violation or abatement thereof by
the public servant.”

The commission’s decision comes after the high court on Wednesday ordered the Central
Bureau of Investigation (CBI) to probe all allegations levelled by residents of
Sandeshkhali since February, and said it will monitor the process.

NHRC has sent a copy of its report to the CBI as well.

The report also said when the residents complained to the police, they were told to
approach the accused including the Trinamool Congress (TMC) strongman Sheikh
Shahjahan, who was arrested by the state police on February 29 after being on the run
for 55 days. and seek a compromise.

HT has reviewed the report.

The riverine island of Sandeshkhali in North 24 Parganas district has been in the eye of
the storm since January 5, when Enforcement Directorate (ED) officers arrived to search
the home of Shahjahan, a close aide of former minister Jyoti Priya Mallick, who was
arrested in October last year in connection with an alleged ration distribution scam. The
ED team came under attack, leaving three officers injured.

But, on February 7, other violent protests began erupting in Sandeshkhali and other
nearby villages, with groups of residents, led mostly by local women, alleging sexual
harassment at the hands of local TMC leaders including Shahjahan, his brother
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Sirajuddin, and other associates Uttam Hazra and Shibu Sardar, who have since been
arrested. Other villages said that Shahjahan and his associates also indulged in land-
grab.

An NHRC investigation team led by its member, Vijaya Bharathi Sayani, visited
Sandeshkhali from February 23 to 25.

In their report, the team observed that the atmosphere of intimidation, and terror created
due to the atrocities had rendered the victims silent and reluctant to seek justice. “The
villagers/victims faced assault, threat, sexual exploitation, land grabbing, and forced
unpaid labour, and under the given circumstances, they were compelled to seek livelihood
outside the Sandeshkhali region or state,” said the NHRC spot enquiry report.

“As per villagers, a significant number of men from the Sandeshkhali area have chosen
to seek livelihood in distant places, leaving behind the women, children, and elderly who
continue to reside in the villages.”

“The decision to migrate is often driven by the pursuit of better economic opportunities
and also staying in their hometown could potentially expose them to working for the
alleged accused or political parties without wages. This is a kind of forced migration,” the
report said, adding that this bleak situation painted a vivid picture of economic hardship
and exploitation.

The villagers also alleged they were not allowed to cast their votes and “supporters of
miscreants allegedly cast vote on their behalf”. The report also highlighted cases of land
grabbing.

On the role of the police, the report said every victim told the team that “the police do not
respond to their complaints against Hazra, Sardar and their associates”. “Shockingly, they
(residents) were advised to approach the alleged accused or their alleged patron Sheikh
Shahjahan and seek a compromise instead of receiving the support they sought from the
police. The common people have lost faith in the local police,” it said.

The report said the women narrated a series of distressing events including instances of
harassment, physical torture, and sexual assault. According to the police station’s data,
three minor girls and 37 adult women were still “untraced” in the area between January
1, 2023 and February 25, 2024.

The state police told the team that 25 cases had been registered after the violence
including seven sexual assault cases against Sheikh, Sardar and Hazra. The police have
also arrested 24 persons so far.

The alleged offences committed in the island village of Sandeshkhali — around a dozen
first information reports have been filed so far — are among the top poll issues in Bengal
that sends 42 members to the Lok Sabha. Prime Minister Narendra Modi and Union home
minister Amit Shah have repeatedly referred to the allegations to attack the TMC,
especially on the question of women's safety. Chief minister Mamata Banerjee has said
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the state government took swift action against the perpetrators and accused the BJP of
vendetta politics.

Shahjahan, a former TMC zila parishad leader, was arrested by the state police on the
orders of the high court on February 29 after 55 days on the run. Although state CID took
over the investigation Shahjahan was handed over to CBI under court orders.
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Jagran English

NHRC Flags Human Rights Violations In Sandeshkhali, Seeks 'Action Taken
Report' From Govt Within Eight Weeks

https://english.jagran.com/india/nhrc-flags-human-rights-violations-in-sandeshkhali-
seeks-action-taken-report-from-govt-within-eight-weeks-10154004

Sandeshkhali Violence: The Human Rights body has undertaken a comprehensive spot
inquiry into the Sandeshkhali case, uncovering numerous instances of atrocities that
underscore a troubling violation of human rights.

Sandeshkhali Row: The National Human Rights Commission (NHRC) has conducted a
spot inquiry into the Sandeshkhali case, flagging "several instances of atrocities" and
indicating a "violation of human rights" due to "negligence" in the prevention of such
incidents. NHRC, in its report, also observed a pervasive fear of reprisal and power
dynamics that acted as barriers to individuals voicing their grievances. The human rights
panel made several recommendations and sought an action take report (ATR) from the
West Bengal government within eight weeks.

"The Commission's spot inquiry has revealed several instances of atrocities inflicted upon
the victims, which demonstrate, prima facie, that there was a violation of human rights
due to negligence in the prevention of such violation or abatement thereof by the public
servant," it said as quoted by news agency PTI.

The psychological toll of living in constant fear and uncertainty cannot be overstated, and
measures must be taken to address these underlying issues and provide support to those
affected, the added further.

In response to these findings, the NHRC has put forth a series of recommendations that
focus on addressing the root cause of these human rights violations and ensuring the
protection and empowerment of the affected communities. These recommendations
encompass a wide range of measures, including reinstating trust in the rule of law,
implementing witness protection mechanisms, and providing comprehensive counselling
and rehabilitation services to victims of sexual offences.

Moreover, the NHRC has emphasised the importance of raising awareness and
promoting education on human rights issues to foster a culture of accountability and
respect for fundamental rights. Additionally, there is a pressing need to address socio-
economic disparities and create opportunities for economic empowerment in the affected
communities.
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Deccan Herald
NHRC flags human rights violations in Bengal's troubled Sandeshkhali

https://www.deccanherald.com/india/west-bengal/nhrc-flags-human-rights-violations-in-
bengals-troubled-sandeshkhali-2976681

According to the report prepared by NHRC's investigation team, the atmosphere in
Sandeshkhali due to the 'atrocities by the alleged accused' rendered the victims silent
and reluctant to seek justice.

The National Human Rights Commission (NHRC) on Saturday said its spot enquiry in
West Bengal's Sandeshkhali has revealed "several instances of atrocities inflicted upon
the victims", which "clearly demonstrate” that there was a violation of human rights due
to negligence of the administration.

It has asked the West Bengal Chief Secretary to submit an Action Taken Report within
eight weeks on each of the recommendations made by it, which includes reinstating trust
in the rule of law and confidence in authorities, counselling and rehabilitation of victims of
sexual offences, return of the land to the legitimate owners and investigation of cases of
missing women/girls from Sandeshkhali.

According to the report prepared by NHRC's investigation team, the atmosphere in
Sandeshkhali due to the "atrocities by the alleged accused" rendered the victims silent
and reluctant to seek justice.

The villagers and victims who faced assault, threat, sexual exploitation, land grabbing,
and forced unpaid labour were compelled to seek livelihood outside the Sandeshkhali, it
said adding the allegations of denial of benefits of state and union government schemes
such as old age pension, MGNREGA and Public Distribution System are of deep concern.

"The pervasive fear of reprisal, coupled with the power dynamics at play, acted as a
formidable barrier, preventing these individuals from voicing their grievances. This climate
of terror not only perpetuates the cycle of abuse but also underscores the urgent need to
create a safe and supportive environment for victims to break free from the shackles of
silence," the NHRC said.

It said its investigation team found that there is a "need to uproot the fear of these persons
(accused) from the hearts of the victims to enable them to live their normal lives with their
families and gain the confidence to live in society with dignity and pride.

"It is the duty of the district authorities being arms of a welfare state to take consistent
measures to instil confidence in the residents of the area in general and victims in
particular so that others who have been victims of crimes may come forward and file their
complaints,” it said.
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‘Gangrapes at TMC office’: NHRC
submits report on Sandeshkhali

Police told victims to compromise with perpetrators: Report

RAVIK BHATTACHARYA
KOLKATA APRIL13

WOMEN ALLEGEDLY gangraped
ataTrinamool Congress (TMC) of-
fice, victims told by police toreach
4 compromise with perpetrators,
younggirls sentaway fromthe vil-
lage to keep them safe — the
Mational Human Rights
Comimission (NHRC) has made
grave allegations in its inquiry re-
portonthe Sandeshkhali incident.

The report was prepared by

the rights body after it took suo
motu cognisance of the allega-
tions, and is based onavisittothe
West Bengal village and conver-
sations withalleged victims. [thas
been submitted to the Chief
Secretaryand DGPof West Bengal
to submit an action-takenreport,
witha copy marked tothe Central
Bureau of Investigation{ CBI),

The TMC called the NHRC a
"frontal organisation” of the BJP
and said thereport hasbeenpre-
pared at the party office.

The report lists Shibu Prasad

Hazra, Uttam Sardar and Amir
Ali Gazi, close associates of sus-
pended TMC strongman Sheikh
Shahjahan, as themainaccused,
The three, as well as Shahjahan,
are currently under arrest.
Shahjahan first made head-
lines in the beginning of January
whenanEnforcement Directorate
{ED)team,which had gone tocon-
duct searches at his residence,
cameunderattack by his support-
ers.He went on the run, and a
month later, piotests eruptedin
CONTINUED ONPAGE 2
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e NHRC submits Sandeshkhali report

Sandeshkhali, with women res-
identsalleging his associates had
beensexually harassing them for
years. The women said they felt
confident to speak since his in-
fluence had waned.

After 55 days on the run,
Shahjahan was arrested by the
Bengal police on February 29,
The probe into complaints has
been handed to the CBI, on the
directions of the Calcutta High
Court.

States the NHRC report: “One
of the women disclosed before
the NHRC team thatabouta year
back, she was raped two-three
times by Hazraand Sardar, Even
now, she is not willing to report
the rape to the police out of fear
of theseaccused persons and so-
cial stigma. She disclosed thein-
cidentto her husband, who went
to the party office. But he was
beaten up by the accused and,
out of fear, hewent to Bengaluru
toearnalivelihood”

“Another woman disclosed
beforethe NHRC teamthatin the
winter of 2022-2023, her hus-
band was forcefully picked up by
associates of the accused and
madetowork inthecoldall2 am.

When shewent to the party of-
fice looking for him, she was
touched inappropriately.. After 3-
4days, shewas called to theparty
office and gangraped by Hazra
and Gazi, The nextday, she went
to the police station, where she
wasadvised to go to the acoused
and compromise, After the arrival
of the National Commission of
Women, she was able to get her
case registered against the ac-
cused after a gap of more thana
year," the report states,

“One ofthe victims revealed
that to safeguard her adolescent
girls due to the unsafe environ-
ment for young women and
girls, shehad tosend them to live
with relatives in another loca-
tion. It has also been brought to
the noticeof theteam that many
more (families) have sent their
young girls to other places for
their safety,” the report states,

“Almosteveryvictirm has told
the NHRC team that the police
did not respond to their com-
plaintsagainst Hazra, Sardar,and
theirassociates, Shockingly, they
were advised to approachtheac-
cused or their patron Shahjahan
directly and seek a compro-

mise,” it states,

It further states that women
were called to the TMC office by
the accused “on the pretext of
party meetings and meetings of
self-help groups”,

“The young and good-look-
ingwomenwere spedfically tar-
geted, They were taken inside
the room at TMC office at
Sandeshkhali and were sexually
exploited/gangraped. Other
women were engaged in work
such as making food, cleaning
the office and cleaning the
ponds, etc,” the report states,
adding that the women re-
frained from reporting the
events due to the fear of TMC
leaders and social stigma,

When contacted, TMC state
general secretary Kunal Ghosh
said over the phone; “The report
has basically beenwritten in the
BIP party office. Such organisa-
tions have now become frontal
organisations of the BJP. We
don't believe in such reports,”

Bengal's minister of state for
health and family welfare,
Chandrima Bhattacharya, said
she “will not comment until |
have seen the report”,
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Many instances of atrocities on
victims in Sandeshkhah NHRC

Ambika.Pandit
@timesgroup.com

New Delhi: National Human
Rights Commission’s spot in-
quiry into the violence in
Sandeshkhali case has re-
vealed “several instances of
atrocities on victims” that
prima facie show that there
was violation of human
rights due to “negligence in
prevention” of these inci-
dents. The commission has
recommended an impartial
investigation into the com-
plaints by central agencies.

Noting that Calcutta high
court is already hearing
Sandeshkhali case, NHRC
will be seeking leave of HC to
intervene in the matter.

As per the observations in
the report based on a spot visit
by a team led by one of its
members from the commis-

NHRC has sought an actinn taken
report on its recommendations
within eight weeks from West
Bengal govt in Sandeshkhali case

sion between Feb 23-25 “the at-
mosphere due to the atrocities
by the alleged accused persons
rendered the victims silent”
and the “intimidation” and
“terror created” made them
“reluctant to seek justice”.
NHRC emphasised on the
need to “reinstate trust in the
rule of law and confidence in
authorities” and “uproot the
fear” of these accused persons

from the hearts of the victims.
NHRC sought district author-
ities instill confidence so that
others who have been victims
of crimes may come forward
and file their complaints.

NHRC has recommended
the appointment of special
rapporteurs to periodically re-
port on the situation in Sand-
eshkhali. Some of the other
recommendations include —
“investigation of missing girls
and women from Sandeshkha-
li; ensuring witness protection
and redressal of grievances;
counseling and rehabilitation
of victims of sexual offences;
return of the land to the legiti-
mate owners; operationalisa-
tion of Nationwide Emergen-
cy Response System.”

NHRC has sought an ac-
tion taken report on its rec-
ommendations within eight
weeks from West Bengal govt.
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The Indian Express
‘Gangrapes at TMC office’: NHRC submits report on Sandeshkhali
Police told victims to compromise with perpetrators: Report

https://indianexpress.com/article/cities/kolkata/gangrapes-at-tmc-office-nhrc-submits-
report-on-sandeshkhali-9268540/

Women allegedly gangraped at a Trinamool Congress (TMC) office, victims told by police
to reach a compromise with perpetrators, young girls sent away from the village to keep
them safe — the National Human Rights Commission (NHRC) has made grave
allegations in its inquiry report on the Sandeshkhali incident.

The report was prepared by the rights body after it took suo motu cognisance of the
allegations, and is based on a visit to the West Bengal village and conversations with
alleged victims. It has been submitted to the Chief Secretary and DGP of West Bengal to
submit an action-taken report, with a copy marked to the Central Bureau of Investigation
(CBI).

The TMC called the NHRC a “frontal organisation” of the BJP and said the report has
been prepared at the party office.

The report lists Shibu Prasad Hazra, Uttam Sardar and Amir Ali Gazi, close associates of
suspended TMC strongman Sheikh Shahjahan, as the main accused. The three, as well
as Shahjahan, are currently under arrest.

Shahjahan first made headlines in the beginning of January when an Enforcement
Directorate (ED) team, which had gone to conduct searches at his residence, came under
attack by his supporters. He went on the run, and a month later, protests erupted
in Sandeshkhali, with women residents alleging his associates had been sexually
harassing them for years. The women said they felt confident to speak since his influence
had waned.

After 55 days on the run, Shahjahan was arrested by the Bengal police on February 29.
The probe into complaints has been handed to the CBI, on the directions of the Calcutta
High Court.

States the NHRC report: “One of the women disclosed before the NHRC team that about
a year back, she was raped two-three times by Hazra and Sardar. Even now, she is not
willing to report the rape to the police out of fear of these accused persons and social
stigma. She disclosed the incident to her husband, who went to the party office. But he
was beaten up by the accused and, out of fear, he went to Bengaluru to earn a livelihood.”

“‘Another woman disclosed before the NHRC team that in the winter of 2022-2023, her
husband was forcefully picked up by associates of the accused and made to work in the
cold till 2 am. When she went to the party office looking for him, she was touched
inappropriately... After 3-4 days, she was called to the party office and gangraped by
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Hazra and Gazi. The next day, she went to the police station, where she was advised to
go to the accused and compromise. After the arrival of the National Commission of
Women, she was able to get her case registered against the accused after a gap of more
than a year,” the report states.

“One of the victims revealed that to safeguard her adolescent girls due to the unsafe
environment for young women and girls, she had to send them to live with relatives in
another location. It has also been brought to the notice of the team that many more
(families) have sent their young girls to other places for their safety,” the report states.

“‘Almost every victim has told the NHRC team that the police did not respond to their
complaints against Hazra, Sardar, and their associates. Shockingly, they were advised to
approach the accused or their patron Shahjahan directly and seek a compromise,” it
states.

It further states that women were called to the TMC office by the accused “on the pretext
of party meetings and meetings of self-help groups”.

“The young and good-looking women were specifically targeted. They were taken inside

the room at TMC office at Sandeshkhali and were sexually exploited/gangraped. Other
women were engaged in work such as making food, cleaning the office and cleaning the
ponds, etc,” the report states, adding that the women refrained from reporting the events
due to the fear of TMC leaders and social stigma.

When contacted, TMC state general secretary Kunal Ghosh said over the phone: “The
report has basically been written in the BJP party office. Such organisations have now
become frontal organisations of the BJP. We don’t believe in such reports.”

Bengal’s minister of state for health and family welfare, Chandrima Bhattacharya, said
she “will not comment until | have seen the report”.
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Times of India
NHRC'’s inquiry at Sandeshkhali finds ‘instances of atrocities on victims’

https://timesofindia.indiatimes.com/india/nhrcs-inquiry-at-sandeshkhali-finds-instances-
of-atrocities-on-victims/articleshow/109276959.cms

NEW DELHI: National Human Rights Commission’s spot inquiry into the violence in
Sandeshkhali case has revealed “several instances of atrocities on victims” that prima
facie show that there was violation of human rights due to “negligence in prevention” of
these incidents. The Commission has recommended an impartial investigation into the
complaints by central agencies.
Noting that the Calcutta High Court is already hearing the Sandeshkhali case, the NHRC
will be seeking leave of the HC to intervene in the matter.

As per the observations in the report based on a spot visit by a team led by one of its
members from the commission between February 23-25 “the atmosphere due to the
atrocities by the alleged accused persons rendered the victims silent” and the
‘intimidation” and “terror created” made them “reluctant to seek justice”.
The NHRC emphasised on the need to “reinstate trust in the rule of law and confidence
in authorities” and “uproot the fear” of these accused persons from the hearts of the
victims. The commission highlights the important role that district authorities have going
forward in instilling confidence among residents so that others who have been victims of
crimes may come forward and file their complaints.

The NHRC has recommended the appointment of special rapporteurs to periodically
report on the situation in Sandeshkhali. Some of the other recommendations include -
“‘investigation of missing girls and women from Sandehskhali; ensuring witness protection
and redressal of grievances; counseling and rehabilitation of victims of sexual offences;
return of the land to the legitimate owners; operationalisation of Nationwide Emergency
Response System (NERS).”
The enquiry report highlights with much concern that according to data on missing
females provided by Police Station Sandeshkhali from January 1,2023 to February 25, as
many as 37 young women and 3 minor girls were still untraced. "This number is alarmingly
large and a thorough in-depth investigation is required to trace the victims and to ascertain
the reasons for their going missing including the angel of human trafficking," the report
states. Hence the Commission has recommended that an investigation is necessary into

cases of women who have gone missing.
The commission has sought an action taken report on its recommendations within eight
weeks from the West Bengal govt.

According to the report the “The villagers/victims faced assault, threat, sexual exploitation,
land grabbing, and forced unpaid labour, and under the given circumstances they were
compelled to seek livelihood outside the Sandeshkhali region.”
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The inquiry also observes that “allegations of deprivation of the right to vote are serious
in nature and undermine the democratic values of the nation.”

The NHRC statement further highlighted that the inquiry team interacted with the police
and administration at Sandeshkhali and requested for further information, "but despite
reminders, no reply has been given to date”.

Sheikh Shahjahan - the prime accused facing allegations of land grab and sexual
harassment in Sandeshkhali, was arrested on February 29 by the state police. A
Trinamool Congress (TMC) leader, Shahjahan, was suspended by the party for six years
after his arrest.

On February 21, the NHRC, had taken suo motu cognizance of media reports related to
the protests and violence in Sandeshkhali. Besides deciding on sending a team to the
spot, the Commission also sought a report from the state government. In response to the
NHRC notice the DG & IGP, West Bengal on February 29 revealed that a total of 25 cases
were registered among which 7 cases were on complaints of alleged sexual offence
against women and 24 accused persons were arrested. The state authorities had said
that efforts were also being made to arrest the absconding perpetrators of the crime. The
overall situation of the entire Sandeshkhali area was described by the state authorities
"to be well under control”.
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Hindustan Times
Sandeshkhali probe points to human rights violation: NHRC

https://www.hindustantimes.com/india-news/sandeshkhali-probe-points-to-human-
rights-violation-nhrc-101713034442619.html

An NHRC team led by Vijaya Bharathi Sayani visited Sandeshkhali on February 23-25
and interacted with area residents, including women, among others.

There were several human rights violations in the troubled Sandeshkhali area of West
Bengal, including forced migration, denial of the democratic right to vote, sexual
exploitation of women and land grabbing, the National Human Rights Commission has
said in its spot enquiry report.

The spot report of team, approved by the NHRC was sent to West Bengal police and chief
secretary and CBI on Friday. HT has reviewed a copy of the report.

“After interacting with the villagers, especially women in the area of Sandeshkhali, the
NHRC team observed that the atmosphere of intimidation, and terror created due to the
atrocities by the alleged accused persons rendered the victims silent and reluctant to seek
justice,” said the report.

“The villagers/victims faced assault, threat, sexual exploitation, land grabbing, and forced
unpaid labour, and under the given circumstances, they were compelled to seek livelihood
outside the Sandeshkhali region or state,” the report added.

An investigation team of the NHRC led by Vijaya Bharathi Sayani visited Sandeshkhali
on February 23-25 and interacted with area residents, including women, police officers
and doctors, among others.

It found that whenever local residents went with a complaint to the police, they were
allegedly advised to approach the accused people, including suspended Trinamool
Congress party leader Sheikh Shahjahan, and seek a compromise.

Based on these interactions, the human rights body on Friday asked West Bengal chief
secretary Bhagwati Prasad Gopalika and director general of police Rajeev Kumar to
submit an action taken report in the matter within eight weeks while making several
recommendations to restore law and order.

“The people who hold portfolios in the NHRC and other such bodies, are usually BJP
leaders. They prepare reports favouring the BJP. This has been proved time and again.
The same thing has happened this time. It is just a repetition,” said Santanu Sen, TMC
MP.

No bureaucrats in West Bengal government were willing to comment on the issue.

The riverine island of Sandeshkhali has been in the eye of the storm since January 5,
when Enforcement Directorate officers arrived to search the home of Shahjahan, a close
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aide of former minister Jyoti Priya Mallick, who was arrested in October last year in
connection with an alleged ration distribution scam. The ED team came under attack from
an angry mob, leaving three officers injured.

On February 7, other violent protests began erupting in Sandeshkhali and nearby villages,
with groups of residents, led mostly by women, alleging exploitation, land grabbing and
sexual harassment at the hands of local TMC leaders, including Shahjahan, his brother
Sirajuddin and associates Uttam Sardar and Shibaprasad Hazra. Other villages said
Shahjahan and his associates also allegedly indulged in grabbing land.

Shahjahan, a former TMC zila parishad leader, was arrested by state police on the orders
of the Calcutta high court on February 29 after 55 days on the run. Although state criminal
investigation department took over the probe, Shahjahan was handed over to the Central
Bureau of Investigation under the high court’s orders on March 6.

The Calcutta high court on April 10 asked CBI to investigate all allegations of
Sandeshkhali residents since February.

"As per villagers, a significant number of men from the Sandeshkhali area have chosen
to seek livelihood in distant places, leaving behind the women, children, and elderly, who
continue to reside in the villages,” said the report.

“The decision to migrate is often driven by the pursuit of better economic opportunities
and also staying in their home town could potentially expose them to working for the
alleged accused or political parties without wages. This is a kind of forced migration,” the
commission said.

The villagers in Sandeshkhali said that “they are denied democratic right to vote”, the
report said.

“They alleged that during elections, they are prohibited from casting their votes, as
supporters of miscreants allegedly cast vote on their behalf,” it added.

The report also highlighted alleged instances of land grabbing, disruption of natural
habitats leading to environmental concerns, and safety of withesses, among other
concerns.

The commission said every victim told its team that “the police do not respond to their
complaints against Hazra, Sardar and their associates”.

“Shockingly, they were advised to approach the alleged accused or their alleged patron
Sheikh Shahjahan, and seek a compromise instead of receiving the support they sought
from the police,” the report said. “The common people have lost faith in the local police.”

Between January 1, 2023, and February 25, 2024, three minor girls and 37 adult women
were “untraced” in the area, according to data from Sandeshkhali police station that was
shared with the NHRC team.
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Local police, after the violence in February, registered 25 cases, out of which seven are
related to sexual offences against Shahjahan, Sardar and Hazra, according to the report.
Police have arrested 24 people so far in these cases.

The alleged offences committed in Sandeshkhali are among the top poll issues in the
eastern state that sends 42 members to the Lok Sabha.

Prime Minister Narendra Modi and Union home minister Amit Shah have repeatedly
referred to the allegations to attack the TMC, especially on the issue of women’s safety.
Chief minister Mamata Banerjee has said the state government took swift action against
the perpetrators and accused the Bharatiya Janata Party of vendetta politics.

“The people have seen what has happened in Sandeshkhali. The high court ordered a
CBI probe. This corroborates the NHRC report. It is immaterial what political parties say,”
said BJP spokesman Samik Bhattacharya.
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ANI News
NHRC issues notice to Maharashtra govt over death of four sewage workers

https://www.aninews.in/news/national/general-news/nhrc-issues-notice-to-maharashtra-
govt-over-death-of-four-sewage-workers20240413224836/#google vignette

New Delhi [India], April 13 (ANI): Taking cognizance of a media report about the death of
four people while cleaning a sewage treatment plant without protective gear in Mumbai,
the National Human Rights Commission (NHRC) on Saturday issued notice to the
Maharashtra government calling for a detailed report within four weeks.
NHRC has taken suo motu cognizance of a media report that four persons, all aged about
20 years, died of suffocation after allegedly inhaling toxic gases while cleaning a
private sewage treatment plant in a residential township in the Virar area of Mumbai in
Maharashtra, according to an official statement from the NHRC.
Reportedly, the preliminary investigation revealed that the workers, all of them residents
of the Vasai area, had entered the sewage plant without any safety gear.

The Commission has observed that the contents of the media report, if true, amount to a
violation of human rights. The negligence on the part of the contractor in the instant case
is apparent that the victims were deputed to execute such hazardous work without any
safety precautions violating the law and the prescribed norms as well as the NHRC
advisory.

It is the duty of the state authorities to spread awareness amongst the common people
about the danger of hazardous cleaning without using safety gear/ equipment, the NHRC
said in the statement.
Accordingly, the NHRC has issued the notices to the Chief Secretary and the Director
General of Police, Maharashtra calling for a detailed report on the matter. It should include
action taken against the guilty and the status of compensation if any, paid to the next of
kin of the deceased persons.
The Commission would also like to know whether the Apex Court guidelines and NHRC
advisory are being complied with by the authorities concerned. The response is expected
within four weeks, added the official statement.
According to the media report, carried out on April 10, 2024, all four victims were rushed
to a hospital where they were declared dead. The two other workers, who went near the
plant to look for them, also complained of uneasiness and needed treatment. (ANI)
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The Print

NHRC issues notice to Maha govt, DGP over death of 4 workers during sewage
cleaning

https://theprint.in/india/nhrc-issues-notice-to-maha-govt-dgp-over-death-of-4-workers-
during-sewage-cleaning/2039600/

New Delhi, Apr 13 (PTIl) The NHRC has sent a notice to the Maharashtra government
and the state police chief over reports of death of four people while they were cleaning a
sewage treatment plant allegedly without any protective gear in Mumbai.

In a statement on Saturday, the National Human Rights Commission said it has sought a
report, which should include the status of the implementation of the Supreme Court
guidelines and NHRC advisory about the hazardous cleaning, within four weeks.

The NHRC has taken “suo motu cognisance of a media report that four persons, all aged
about 20 years, died of suffocation after inhaling toxic gases while cleaning a private
sewage treatment plant in a residential township in Virar area,” it said.

According to Commission, the preliminary investigation has revealed that the workers, all
of them residents of Vasai area, had “entered the sewage plant without any safety gear.”
The Commission said that the content of the media report, if true, amount to a violation
of human rights.

“The negligence on the part of the contractor in the instant case is apparent that the
victims were deputed to execute such a hazardous work without any safety precautions,
violating the law and the prescribed norms as well as the NHRC advisory,” the statement
said.

It is the duty of the state authorities to spread awareness among the common people
about the danger of hazardous cleaning without using safety gears or equipment, the
rights body said.

The Commission has issued notices to the chief secretary and the director general of
police of Maharashtra seeking a detailed report.

The report should include action taken against the guilty and the status of compensation
if any, paid to the next of kin of the deceased, the statement said.

According to media reports, carried on April 10, all four youths were rushed to a hospital
where they were declared brought dead.

Two other workers, who went near the plant to look for the four, also complained of
uneasiness and needed treatment, the reports said. PTI KND VN VN

This report is auto-generated from PTI news service. ThePrint holds no responsibility for
its content.
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The Print

‘Women gangraped at TMC office, one asked by cops to compromise’: NHRC’s
report on Sandeshkhali

Report names 3 TMC leaders — Shibu Hazra, Uttam Sardar and Amir Ali Ghazi — as
accused. All are currently in jail. TMC's Kunal Ghosh dismisses report, says 'NHRC is a
BJP cadre'.

https://theprint.in/india/women-gangraped-at-tmc-office-one-asked-by-cops-to-
compromise-nhrcs-report-on-sandeshkhali/2039360/

Kolkata: A report released Saturday by the National Human Rights Commission (NHRC)
on Sandeshkhali violence highlights cases of alleged gangrape by Trinamool Congress
(TMC) leaders inside its party office.

ThePrint has accessed a copy of the NHRC report on Sandeshkhali where at least two
women told the team they were “gangraped” by Trinamool leaders but refused to report
the incident to the police.

In this report, the NHRC has named TMC leaders Shibu Prasad Hazra, Uttam Sardar,
and Amir Ali Ghazi, who allegedly acted under the directions and patronage of party
strongman Sheikh Shahjahan.

The 11-page report states that the villagers were initially “reluctant to share their ordeals”
out of fear. “However, after building rapport and gaining their confidence, the team was
able to make them comfortable and they narrated about the prevailing situation and
atrocities committed by the alleged named persons (sic).”

It adds, “Women of the village were called at the TMC Party office by the named alleged
accused persons on the pretext of party meeting and meeting of self-help groups. They
used to make the women sit in the office late at night and used abusive and filthy
language. The young and good-looking women were specifically targeted. They were
taken inside the room at TMC office at Sandeshkhali and were sexually exploited/gang
raped. Other women were engaged in work such as making food, cleaning the office, and
cleaning of the ponds etc. The women were forced to go to the party office whenever
called (sic).”

The NHRC, a central organisation, had taken suo motu cognizance of media reports of
human rights violation in West Bengal's Sandeshkhali, a remote village in the
Sundarbans, on 21 February.

“One of the women at Majher para disclosed before the NHRC team that about a year
back she was raped two-three times by Shibu Prasad Hazra and Uttam Sardar. Even
now, she is not willing to report the rape to the police out of fear of these alleged accused
persons and social stigma,” the report says.


https://theprint.in/india/women-gangraped-at-tmc-office-one-asked-by-cops-to-compromise-nhrcs-report-on-sandeshkhali/2039360/
https://theprint.in/india/women-gangraped-at-tmc-office-one-asked-by-cops-to-compromise-nhrcs-report-on-sandeshkhali/2039360/
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Uttam Sardar was arrested on 10 February, hours after being suspended by the TMC for
six years. TMC similarly suspended Shibu Hazra and Sheikh Shahjahan following their
arrests on 18 and 29 February, respectively. Media reports claim Amir Ali Ghazi was
arrested shortly after Shahjahan.

The building from where Shibu Hazra allegedly operated from in Sandeshkhali | Sreyashi
Dey | ThePrint

In another instance recorded by the NHRC team, a woman from Gholapara disclosed to
the NHRC team that in the winter of 2022-2023, she had visited the party office looking
for her husband who had been “forcefully” picked up by the associates of the accused.

The report says, “...she was touched inappropriately by the alleged accused persons and
they tried to pull up her ‘saree’. Anyhow, she could manage to escape. After 3-4 days,
she was called in the party office and gangraped by Shibu Prasad Hazra and Amir Ali
Ghazi”. The next day, when she went to Sandeshkhali Police Station to file a complaint,
she was advised “to go to the alleged accused persons and compromise”, the report adds.

After a year of the alleged incident, she was able to file a complaint with the police with
the help of the National Commission of Women team that visited the village.

The report also states that several women have sent their minor daughters to live with
their relatives away from Sandeshkhali for their safety.

In rather critical observations that raised serious allegations against the West Bengal
government, the NHRC team recorded fear of reprisal along with power dynamics at play
acting as a deterrent for the alleged victims to speak up. “This climate of terror not only
perpetuated the cycle of abuse but also underscores the urgent need to create a safe and
supportive environment for victims to break free from the shackles of silence. The
atmosphere of fear not only affects the victims but also has a negative impact on the
growth and health of the children who constantly witness the ordeals of their parents in
the hands of these alleged accused,” says the report.

Data from January 2023 to February 2024 — provided by Sandeshkhali Police Station to
the NHRC team — reveals that three minor girls and 37 young-adult women are
untraceable as “missing female victims”.

The TMC has, meanwhile, dismissed the findings of the report, claiming the NHRC to be
a “BJP” cadre. “A party that has no answers for Unnao, Hathras, Bilkis Bano and Manipur
should not preach about the dignity of women. The NHRC is a BJP cadre, the party knows
it is organisationally weak in Bengal and that’s why it uses CBI, ED, NHRC and the rest
to try and silence us, the people can see through their lies,” said Kunal Ghosh of the TMC
to ThePrint.

Apart from sexual harassment, villagers have also made allegations of land grab,
discrimination, and denial of benefits from government schemes if they refuse to “comply
with the directives” of the accused.
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The NHRC has stated in its report that it will seek leave of the Calcutta High Court to
intervene in the matter that is being heard by the Chief Justice bench of the HC. It has
also served copies of the report to the chief secretary and director general of police (DGP)
and sought an action taken report within eight weeks.

NHRC'’s investigation

For its report, a team of the NHRC, led by Vijaya Bharathi Sayani, comprising Vikram
Harimohan Meena, Senior Superintendent of Police; Monia Uppal, Deputy
Superintendent of Police; and Inspectors Ratan Sarkar and Arun Tyagi, visited
Sandeshkhali between 23 and 25 February and interacted with the residents, police
officials, BDO and doctor of the area hospital. The team met the villagers of Majher
Para/Colony Para, Patra Para, and Gholapara in Sandeshkhali, and Haldar Para in
Jheliakhali to conduct their inquiry.

According to a report dated 26 February, 2024, of Sub Divisional Police Officer,
Minakhan, details of which are included in the NHRC report, a total of 25 suo motu cases
have been registered, of which seven were of alleged sexual offences against women by
Sheikh Shahjahan, Shibu Hazra, Uttam Sardar and their associates. Shahjahan is
currently in the custody of the Enforcement Directorate (ED).

NHRC claims in its report that documents and records sought from the officer in-charge
(OC) and block development officer (BDO) of Sandeshkhali are still awaited.

NHRC'’s past reports on West Bengal

This is not the first time that the NHRC has presented a grim report about the state of
affairs in West Bengal, bringing discomfort for the ruling TMC government.

After the 2021 Vidhan Sabha elections, the NHRC said West Bengal has “law of ruler”
rather than “rule of law”, while naming TMC leaders in its final report on alleged post-poll
violence submitted to the Calcutta HC on July 13, 2021. The HC ordered a court-
monitored CBI probe into the cases that are still being investigated.

Last July, during the Panchayat poll nomination filing period, the NHRC took suo motu
cognizance of reports of violence and appointed its director general of investigation as a
special human rights observer to conduct an on-site survey of West Bengal in consultation
with the State Election Commission to identify sensitive constituencies at risk of violence
in the run up to polls.

NHRC deputes its DG (Investigation) as a Special Human Rights Observer to conduct an
on the spot survey of West Bengal, in consultation with the State Election Commission,
to identify sensitive constituencies prone to violence in the upcoming panchayat polls;

— NHRC India (@India_NHRC) June 11, 2023

This latest report is likely to trigger a fresh political fight between the ruling TMC and the
Opposition BJP.


https://twitter.com/India_NHRC/status/1667908320345071618?ref_src=twsrc%5Etfw
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Women, show reports, make up 49 percent of West Bengal’s voters. In the 2021, Vidhan
Sabha elections, the women primarily supported “didi” (Chief Minister Mamata Banerjee)
and cast their ballot for TMC.

In the 2019 Lok Sabha elections, 17 of the state’s 42 seats recorded a higher turnout of
women than men — of these, TMC won eight, BJP won seven and the Congress two.

With a 9.8 percent increase in fresh women voters between 2021-2024 in West Bengal,
as per ECI data, women’s issues are likely to dominate the campaigns of political parties
this election season.

Prime Minister Narendra Modi has mentioned Sandeshkhali in his public rallies in West
Bengal to highlight “atrocities against women” in West Bengal, admonishing the
opposition for staying silent over Sandeshkhali reports.

The BJP has nominated Sandeshkhali complainant Rekha Patra as their Lok Sabha
candidate in Basirhat constituency. The party faces a stiff challenge from Mamata in West
Bengal, where it has set a target of 30 seats.

Speaking to ThePrint, BJP leader and advocate Priyanka Tebriwal said that the party
doesn’t politicise atrocities against women but said that the Sandeshkhali violence will
cost the TMC their women votebank. “The women of West Bengal have understood that
there is no point in raising Lakshmir Bhandar (WB govt women welfare scheme) funds
when their safety is not guaranteed. The women will vote against Mamata Banerjee and
that will be clear in the results,” she said.

(Edited by Zinnia Ray Chaudhuri)
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Sandeshkhali probe points to
human rights violation: NHRC

Neeraj Chauhan
letters@hindustantimes.com

NEW DELHI: There were several
human rights violations in the
troubled Sandeshkhali area of
West Bengal, including forced
migration, denial of right to vote,
sexual exploitation of women and
land grabbing, the National
Human Rights Commission has
said in its spot enquiry report.

The report was sent to West
Bengal police and chief secretary
and CBI on Friday. HT has
reviewed a copy of the report.

“After interacting with the vil-
lagers, especially women in San-
deshkhali, the NHRC team
observed that the atmosphere of
intimidation, and terror created
due to atrocities by the alleged
accused persons rendered the vic-
tims silent and reluctant to seek
justice,” said the report.

“The villagers/victims faced
assault, threat, sexual exploita-
tion, land grabbing, and forced
unpaid labour, and under the
given circumstances, they were
compelled to secklivelihood out-
side Sandeshkhali or state,” the
report added.

An investigation team of the
INHRC led by Vijaya Bharathi Say-
ani visited Sandeshkhali on Feb-
ruary 23-25 and interacted with
area residents, including women,
police officers and doctors,
among others.

It found that whenever local
residents went with a complaint
to the police, they were allegedly
advised to approach the accused
people, including suspended Tri-
namool Congress party leader

Sandeshkhali accused
Shahjahan Sheikh

Sheikh Shahjahan, and seek a
compromise. Based on these
interactions, the human rights
body on Friday asked West Bengal
chief secretary Bhagwati Prasad
Gopalika and DGP Rajeev Kumar
to submit an action taken report
in the matter in eight weekswhile
making several recommenda-
tions to restore law and order.

“The people who hold portfo-
lios in the NHRC and other such
bodies, are usually BJP leaders.
They prepare reports favouring
the BJP. This has been proven
time and again. The same thing
has happened this time,” said
Santanu Sen, TMC MP. No
bureaucrats in West Bengal gov-
ernment were willing to com-
ment on the issue.

Theriverineisland of Sandesh-
khali has been in the eye of the
storm since January 5, when
Enforcement Directorate officers
arrived to search the home of
Shahjahan, a close aide of former
minister Jyoti Priya Mallick, who
was arrested in October last year
in connection with an alleged
ration distribution scam. The ED
team came under attack froman
angry mob, leaving three officers
injured.

On February 7, other violent

protests began erupting in San-
deshkhali and nearby villages,
with groups of residents, led
mostly by women, alleging
exploitation, land grabbing and
sexual harassmentat the hands of
local TMC leaders, including
Shahjahan, his brother Sirajuddin
andassociates Uttam Sardar and
Shibaprasad Hazra.

Shahjahan, a former TMCzila
parishad leader, was arrested on
February 29 after 55 days on the
run. “As pervillagers, a significant
number of men from the San-
deshkhali area have chosen to
seek livelihood in distant places,
leaving behind the women, chil-
dren, and elderly, who continue to
reside in the villages,” said the
report. Thevillagersin Sandesh-
khali said that “they are denied
democratic right to vote”, the
report said.

“Theyalleged thatduring elec-
tions, they are prohibited from
casting their votes, as supporters
of miscreants allegedly cast vote
on their behalf,” it added. The
commission said every victim
told its team that “the police do
not respond to their complaints
against Hazra, Sardar and their
associates™.

*Shockingly, they were advised
to approach the alleged accused
or their alleged patron Sheikh
Shahjahan, and seek a compro-
mise,” the report said. “The peo-
ple have seen what has happened
in Sandeshkhali. The high court
ordered a CBI probe, This corrob-
orates the NHRC report. It is
immaterial what political parties
say,” said BJP spokesman Samik
Bhattacharya.
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NHRC flags human rights violations in Sandeshkhali

PIONEER NEWS SERVICE m
NEW DELHI

he National Human Rights

Commission (NHRC) has
flagged, “numerous instances of
atrocities,” suggesting a clear
“violation of human rights”
in Sandeshkhali in West Bengal
due to “neglect” in preventing
such occurrences.
The NHRC report following a
spot inquiry into the incident
also noted that the “wide-
spread fear of retaliation, com-
pounded by existing power
dynamics, acted as a significant
obstacle,” hindering individu-
als from expressing their griev-
ances,
The rights panel has put for-
ward several recommendations
and has requested an action
taken report (ATR) within
eight weeks on each recom-
mendation from the West
Bengal government, as stated in
a statement released by the
NHRC on Saturday.

“The Commission’s spot
inquiry has revealed several
instances of atrocities intlicted
upon the victims, which clear-
ly demonstrate, prima facie,
that there was a violation of
human rights due to negligence
in the prevention of such vio-
lation or abatement thereof by
the public servant.” it said.
The Commission has sent its
spot inquiry report to the chief
secretary and DGP, West
Bengal for submitting the ATR.
The NHRC report made an
observation that the “atmaos-
phere due to the atrocities by
the alleped accused persons
rendered the wvictims silent’,
and intimidation, and terror
made them “reluctant to seek
justice”,

This “climate of terror” not only
“perpetuates the cycle of abuse”
but also underscores the urgent
need to create a safe and sup-
portive environment for vic-
tims to “break free from the
shackles of silence’, it has

observed.

The rights panel has also made
an observation that the “atmos-
phere of fear” not only affects
the victims but also has a “neg-
ative impact” on the growth
and health of the children who
constantly witness the ordeals
of their parents at the hands of
these alleged accused.

On February 21, the NHRC
had taken suo motu cognisance
of print and electronic media
reports that in Sandeshkhali,
North 24th Paragana, “inno-
centand impoverished women
have been harassed and sexu-
ally assaulted by a group of
local gang of a political person’.
Asaresult, for the last few days,
local villagers had started
protesting, seeking appropriate
legal action against the “per-
petrators of horrific crimes
indulged by various goons and
anti-social elements, when the
local administration failed to
take appropriate legal action
against the perpetrators of

crime; it added.

In addition to seeking reports
from the state government,
the Commission, considering
the gravity of the situation, had
deputed an investigation team
for a spot inquiry, headed by
one of its members.

“In response, thereto, the DG
and IGP, West Bengal vide
communication dated
29.02.2024, revealed that a
total of 25 cases were registered
among which seven cases were
on alleged complaints of a sex-
ual offence against women and
24 accused persons were arrest-
ed”, it said. Efforts were also
being made to arrest the
absconding perpetrators of the
crime, The overall situation of
the entire Sandeshkhali police
station area and Nazat police
station area was described to be
“well under control”.

The NHRC investigation team
found that there is a need to
“uproot the fear” of these per-
sons from the hearts of the vic-

tims to enable them to live their
normal lives with their families
and gain the confidence to
live in society with dignity
and pride.

It is the duty of the district
authorities, being arms of a
welfare state, to take consistent
measures to instil confidence in
the residents of the area in gen-
eral, and victims in particular,
so that others who have been
victims of crimes may come
forward and file their com-
plaints, the statement said.
The NHRC, in its statement,
said its team also interacted
with the police and adminis-
tration at Sandeshkhali and
requested for further infor-
mation, “but despite reminders,
no reply has been given to date’”.
The recommendations given by
the NHRC team include “rein-
stating trust in the rule of law
and confidence in authorities”
and ensuring witness protec-
tion and redressal of griev-
ances.
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NHRC probe flags
rights violation in
Sandeshkhali case

Seeks action taken report in 8 weeks

New Delhi, April 18: In a
spot  nquiry  into thea
Sandeshkhali case in
West Bengzl, th: NHRC
has Hagged  “sewveral
instances of atrocities”,
saying it indicates that
there was a “violation of
human rights” due to
“negligence” in the pre-
vention of such incidents.
Tie Nalicnal Human
Rights Commission, inits
report, also observed that
the “pervasive fear of
reprisal, coupled with the
power dynamics at play,
acted as a formidable bar-
rier”, preventing individ-
uals from voicing their
grievances.

The righis panel has
made several recommen-
dations and soughl an
action taken repo-t within
aight woslks nn each of the
recommendations made
therein from the govern-
ment of West Bengal, the
MNHRC said n a statement
on Saturday “The commis-
sion's spot inguiry has
revealed several instances
of atrocities inflicted upon
the victims, which clearly
demonsicals, prima [acie,
that there was a violation
of human rights dus to
negligence in the preven-

tion of such wviolation or
ahatemeaeni thersof by the
public servant.” it said.

The report has been
uploaded on the NHRC
website for “wider dissem-
ination of information,”
the s:atement said.

The commission has sent
its spot itgquiry report to
the chief secretary and
DGE Bengal lor subail-
ting the ATR. The NHRC
report mere an nbsorva-
tion hat “atmosphers due
o the atrocities by alleged
accused persons rendered
the victims silent”, and
tcrror made them “roluc
tant o seek justice™.

This “climate of terror”
not only “perpetuates the
eyele of abuse” but also
undersooes e wrgenl
need to create a safe and
supportive environment
for victims to “break free
from the shackles of
gilence”, it has observed.

The rights panel has also
made an obscervation that
the “atmosphere of fear”
not only affects the victims
but also has a "negative
impact” on the growth and
health of the children who
witness ordeals of their
parente at hands of theso
allegad accused — PT1
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